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Company Master Data

CIN  U01532TZ1995PTC006136

Company Name VARALAKSHMI STARCH INDUSTRIES
PRIVATE LIMITED

ROC Code RoC-Coimbatore
Registration Number 006136
Company Category Company limited by Shares
Company SubCategory Non-govt company
Class of Company Private
Authorised Capital(Rs) 200000000
Paid up Capital(Rs) 150000000
Number of Members(Applicable in case
of company without Share Capital) 0

Date of Incorporation 16/05/1995

Registered Address NO 127 1 OLDNO 7GANDHIROAD SALEM
TAMIL NADU TN 636007 IN

Address other than R/o where all or any
books of account and papers are
maintained

-

Email Id cs@varalakshmistarch.com
Whether Listed or not Unlisted
ACTIVE compliance ACTIVE compliant
Suspended at stock exchange -
Date of last AGM 30/09/2022
Date of Balance Sheet 31/03/2022
Company Status(for efiling) Active

Charges

Assets under charge Charge
Amount

Date of
Creation

Date of
Modification Status

Immovable property or any interest
therein; Book debts; Movable property

(not being pledge)
350000000 24/09/2004 14/03/2022 OPEN

Directors/Signatory Details

DIN/PAN Name Begin date End
date

Surrendered
DIN

00452689 VARADHARAJA GOUNDER
ANBALAGAN 16/05/1995 -

00452900 ANBALAGAN SUGUNA 16/05/1995 -
00725683 ANBALAGAN VINOTHKUMAR 19/07/2016 -
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Annexure 4
Photographs of Rainwater Harvesting Pond
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Annexure 5Photographs of the conspiracy by the Applicant70
Dated 07.12.2022



 
 
 

Photographs of water flow inside the Odai 
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Pappireddipatti-Alamelupuram Village Map 
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140-(i) 
 

Translated Copy 
 
Right of Information Act/Most urgent 
 
From                                                                                   To 

General Information officer/Personal                          General information officer/District 
Assistant to District Collector (General)                      Environmental Engineer 
District Collector office                                                Tamil Nadu Pollution Control Board 
Dharmapuri 636 705                                                   Adiyaman Fort, Hosur Outer Road 
                                                                                    Dharmapuri District 
 

M.M.No.14332/2023/P3 dated  .06.2023 
Sir/Madam, 
 
      Sub: Request to provide information under the Right of Information At 2005 reg. 
      Ref: Application of Mr.V. Sathyam dated 07.06.2023 received on 09.06.2023 

--------------- 
Since the details requested by the Applicant as per the above reference is related to 
your office. The Original Application is enclosed along with this letter as per the Right of 
Information Act, 2002-Section 6(3)(ii). In this regard, we would like to inform you that 
you are the responsible officer for any further appeal for the petition. 
 
Encl: Original Application    
 
                                                                                                                       (Sd..) 

                                                                                               General Information officer 
                                                                                            and Personal Assistant to 

       District Collector (General),  
Dharmapuri                             

 
           
 
Copy to: 
 

Mr.Sathyam,  
Manager, 
Varalakshmi Starch Industries (P) Ltd. 
127/1, Gandhi Road, 
Hasthampatti, Salem - 636 007 
Salem 636 007 
 

For Information 
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ANNEXURE - 15 

 

Photographs of the Hazardous Chemicals dumped in the open area 
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Pharmaceutical wastes, Expired medicines and Pesticide wastes are 
hugely dumped into the Peeniyaru jungle stream 
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ANNEXURE – 16 

 
Photographs of the Inspection of Pharmaceutical wastes, Expired 
medicines and Pesticide wastes dumped into the Peeniyaru jungle  
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Prepared by 
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1  

DESIGN ADEQUACY REPORT FOR EXISTING EFFLUENT TREATMENT PLANT IN 

M/s. VARALAKSHMI STARCH INDUSTRIES PRIVATE LIMITED 

 
1.0 INTRODUCTION 

 M/s. Varalakshmi Starch Industries Private Limited is a composite, integrated and agro-

based rural medium-scale industry located in Pappiredipatti of Dharmapuri district and engaged in 

the manufacture and export of BIS-ISI Certified Starch and Sago products at par with international 

standards using Tapioca Tuber and Maize Kernel and the largest producer of Tapioca Starch and 

Sago in India. The raw materials of Tapioca tuber (Cassava) and Maize are agricultural produce and 

are cultivated by small dry-land and tribal farmers predominantly in Tamil Nadu. The industry was 

set up in 1997 and has high-tech, automated, medium-scale operations in the fields of Tapioca and 

Maize. This industry has capacity to manufacture starches and modified starches at 6500 MT/month 

and sago and pappads at 5000 MT/month. The number of byproducts such as tapioca thippi, maize 

germ, maize gluten, and maize husk produced by the industry is 2000, 900, 675, and 1460 

MT/month respectively. 

  The treatment capacity of the effluent treatment plant is 500 KLD. Since 2001, this industry 

has been running bio-methanation plants to treat industrial effluent as well as to generate biogas. 

The generated biogas is utilized for power generation as well as industrial heating, replacing 

furnace oil and coal. There are a total of six numbers of bio-methanation plants (Anaerobic 

Digesters – each 2,000 m
3
 volume). This anaerobic digester is known as the Hybrid Upflow Sludge 

Medium Anaerobic Reactors (HUSMAR) process. This technology is provided by New Jersey 

Institute Technology, New York, USA. This industry is categorized as the "orange category" by 

TNPCB. The industrial effluent is treated organically to generate biogas and the treated wastewater 

is discharged into their own lands for irrigation. The findings of the CES team led by Dr. S. 

Kanmani, based on the data collected during the field visits on 24
th 

February, 2023 and the 

interactions with ETP operational staff are presented in this report. 
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2.0 GEOGRAPHICAL LOCATION OF VARALAKSHMI STARCH INDUSTRIES (P) LTD 

 
M/s. Varalakshmi Starch Industries Private Limited is situated in Pappireddipatti village, 

Dharmapuri district in Tamil Nadu. Geographical location of the industry is 11° 40' 18.12'' N 

latitude and 78° 9' 18.396'' E longitude of the earth’s equator. Photograph of the Geographical 

location of industry is shown in Figure 1. 

 
 

  
 

Figure 1 Aerial View of Varalakshmi Starch Industry (Source: Google) 
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2.1 MANUFACTURING PROCESS AT VARALAKSHMI STARCH INDUSTRY 

2.1.1 MANUFACTURING PROCESS OF TAPIOCA STARCH  

The manufacturing process flow diagram for Tapioca starch and sago is represented in Figure 

2. The extraction of starch from tapioca is a process of separating starch granules from the tuber in 

their pure form. The granules are locked in cells together with other constituents of the protoplasm 

(proteins, soluble carbohydrates, fats, etc.,) and can only be removed by a purification process in the 

aqueous phase without any additives. The roots of tapioca should be processed within 48 hours after 

harvesting. The essential factor in the production of food grade tapioca starch is that the whole 

process, from harvesting the roots to completion of the final drying, should be carried out in the 

shortest time possible since deterioration sets in from the time of root extraction and proceeds 

throughout the process. 

Fresh Tapioca Tuber Arrival & Dry Peeling (Cleaning) 

Fresh tapioca tubers received at the factory are passed through a dry peeler, which removes 

the outermost skin and all soil particles adhering to the Tapioca tubers. This dry peeling and pre-

cleaning not only improve the quality of the end product but also reduce the consumption of water 

in the washing process, thereby reducing the load on ETP to a large extent (Sand and Mud 95% 

removed). 

Wet Washing of Tubers 

The pre-cleaned tapioca tubers are peeled and washed in an automatic washer using clarified 

water obtained from the Decanter.  

Chopping & Rasping 

Washed tapioca tubers are fed into a chopper and chopped into small bits. This initial 

chopping reduces the load on the raspers as well as now the water requirement in the rasping 

process, as the Tapioca tubers are fed into the raspers for rasping in a disintegrated form, requiring 

less water for crushing.  

The finely chopped tapioca tubers are fed into raspers, where they are crushed into a fine 

slurry. The SO2 solution (not more than 80 ppm) is added through the column to prevent bacterial 

growth. The raspers used in the process employ modern technology using serrated, high-tensile 
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rasper blades. By using this method, the requirement for water is brought down considerably, as the 

rasper blades used here can crush the tapioca tubers into fine slurry with less water. The raspers are 

so designed that they can crush the tapioca tubers into micro particles, so that the Tapioca starch 

recovery will be high. The water usage will also be low, so the load on the decanters at the next 

stage of manufacturing will be reduced. 

            Decanting 

The Fine slurry from the raspers is then fed into the high speed Centrifugal Decanters for 

removal of the impure fruit water from the fine slurry. This fruit water is then used as process water 

in the earlier stage for washing of the Tapioca tubers. This stage is introduced in the manufacturing 

process to reduce the washing load on the subsequent washing stage thereby leading to reduction of 

water consumption.  

Extraction 

Finely decanted tapioca slurry is passed through pulp extractors where the pulp (Thippi) is 

extracted from the tapioca slurry by adopting centrifugal separation method. The pulp separated 

here is passed through belt press where most of the remaining water from the tapioca pulp (Thippi) 

is removed. The tapioca pulp which comes out of the belt press is of semi solid consistency with 50-

55% water.  

Multistage Hydrocyclone washing 

The tapioca starch milk obtained in the previous section is passed through separators which 

remove the 50% process water from the starch milk employing centrifugal principle. Tapioca starch 

milk coming out of these multistage hydrocyclone is further refined and concentrated in multi-stage 

hydrocyclones. In this stage, the entire impurity is removed and 70% water and 30% starch is 

obtained. 

Centrifugal Separator 

 The fibre removed slurry have 5-8% matured starch, 0.1-0.2% partially matured starch and 

92-94% water. The centrifugal separator removes around 50-60% process water which used for raw 

tapioca rasping and chopping. 
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Dehydrating 

The concentrated tapioca starch milk is passed through centrifugal de-hydrators where water 

from the tapioca starch is removed by centrifugal method. The resultant wet tapioca starch will be 

in small lumps with about 35-40% moisture. The process water removed from the tapioca starch by 

de-hydrators is passed to Separators inlet (Step VI) to recover escaped tapioca starch particles.  

Starch drying & Sieving 

The lumps of wet tapioca starch obtained from the dehydrators are passed through a 

disintegrator to convert them into fine Tapioca starch powder. The powdery wet tapioca starch from 

the disintegrators is fed into flash dryers and dry the tapioca starch automatically using hot air 

generated from a hot air furnace, which is used to reduce the moisture in the finished tapioca starch 

to about 10%–12%. 

Drying & Packing 

The dried native tapioca starch powders obtained from the flash dryers is passed through 

feeder and sifters and gets bagged. 
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2.1.2 MANUFACTURING PROCESS OF TAPIOCA SAGO 

The concentrated tapioca starch milk obtained in the Tapioca Starch manufacturing process is 

diverted for manufacturing of Tapioca Sago as follows.  

De-hydrating 

The concentrated tapioca starch milk is passed through centrifugal de-hydrators and Rotary drum 

Vacuum filters where water from the tapioca starch milk is removed. The resultant wet tapioca 

starch will be in small lumps with about 40 % moisture.  

Sago balls making 

The wet tapioca starch lumps are then made into wet Sago in the form of globules / pearls and 

sieved for the desired size.  

Roasting 

The sieved sago is roasted/boiled at high temperature in Thermic fluid oil heated Roasters.  

Drying 

The Roasted/Boiled Sago is dried in dryer to reduce moisture content to about 10-12%. Then the 

dried Sago is disintegrated to break the lumps and separate the Sago pearls.  

Sieving & Packing 

After disintegration the sago is sieved to remove powder and un-sized sago and then the Sago is 

packed.  
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                     Figure 2 Manufacturing Process Flow Diagram of Tapioca starch and sago 

   200 KLD 
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                          Decanter                                                Centrifuge                                              

     

                           Dryer                                                    Packing 

            

          Figure 3 Manufacturing Process of Tapioca starch and sago 
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2.1.3 MANUFACTURING PROCESS OF MAIZE STARCH  

The manufacturing process flow diagram of Maize starch is represented in Figure 4.  

Unloading and Cleaning  

Raw Maize received from farmers is unloaded and it is cleaned to remove solid impurities 

like cob, chaffs, sand and other undesirable foreign matter. The solid waste items and packing 

material are returned to the farmers and then cleaned maize is taken for process or stored into silos.  

Maize Steeping  

The cleaned maize is softened by steeping process by using recycled process water for 

duration of 40 to 60 hours at a temperature of 48 to 52 degree Celsius. In this process the maize 

absorbs water and become soft to enable easy separation of Germ. After steeping, the water from 

the steeping tanks is fed into biomethanation reactors to produce biogas and to reduce the BOD and 

COD in the effluent.  

Pre-Milling and Germ Separation  

The softened maize is subjected to coarse grinding/pre-milling where the maize is coarsely 

ground to release the germs without damaging them. As the germ is much light in density than the 

broken maize kernels, the germ is easily separated by using cyclones. The germ coming out of germ 

separating cyclones sent to dewatering section where the water from the germ is separated and sent 

back for steeping processing. The wet germ from the germ separation section is then dried in a germ 

drier and sold as a byproduct to Oil expellers for extraction of Corn Oil.  

Fine Milling and Fiber Separation  

The coarsely ground maize kernels free from germs are then ground through impact mill, 

finally to liberate maize slurry containing fiber, starch and gluten. The fiber is removed from the 

slurry by (Dutch State Mines) DSM Screens. The fiber thus removed is sent to fiber de-watering 

section where the free water from the wet fiber is removed and recycled into steeping processing. 

The fiber after reducing of water is either sold in wet condition or dried and sold as a byproduct for 

use as cattle feed.  

Gluten Separation  

The mixture of Gluten and Starch slurry free from fiber and germ is sent to primary Gluten 

Separator. Here the Gluten is of lower density than starch and so gluten slurry and starch slurry both 
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are separated. The gluten slurry separated in this section is sent to Gluten concentrator (Gluten 

Thickening Separator) and concentration section where the excess water is removed from the 

Gluten and the water recycled into steeping process. The concentrated Gluten cake from vacuum 

belt filter is sent to Gluten drying section where it is dried as a byproduct for poultry feed use.  

Starch Slurry Washing and Dewatering  

The starch milk after releasing the gluten is then thoroughly washed with the help of fresh 

water through 12 stage Hydro cyclones. After washing, the process water is removed from the 

starch milk and the water is recycled into milling section processing.  

Starch Dewatering  

The concentrated starch milk (Starch 40% and Water 60%) is passed through De-Hydrating 

Centrifuge for reducing moisture content upto 35% - 40%. The outlet water contains small portion 

of starch and it is recycled to starch slurry dewatering section.  

Starch Drying  

The wet starch /starch cake with 35-40% water obtained from dewatering section is then dried 

in flash drier by using hot air. The dry starch with 10-12% moisture obtained from the starch drier is 

sieved and then fine starch powder is packed and sold as finished product. 
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Figure 4 Manufacturing Process Flow Diagram of Maize starch 
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3.0 VARALAKSHMI STARCH ETP –SCENARIO 

3.1 ETP TREATMENT PROCESS DESCRIPTION-CURRENT STATUS 

   The existing and proposed tertiary treatment process flow diagram of ETP is presented in 

Figures 5 and 6. Effluent treatment plant (ETP) comprises of a four-stage process such as primary 

treatment, secondary treatment, tertiary treatment and sludge management. The existing systems are 

Collection tank, Overhead equalization tank, Hybrid Upward Flow Sludge Media Anaerobic 

Reactor (HUSMAR), Anaerobic lagoons, Diffused Aerators, Surface Aerators, Primary settling 

tanks, Clarifier, Filter press, Rotary vacuum filter and Sludge trying beds. The proposed systems are 

Diffused aeration tank, Settling tank and submerged MBR system. The ETP layout is presented in 

Figure 7. The ETP Treatment unit details are presented in Table 1.  

Table 1 Treatment Units Details 

S.No Treatment Units Nos. Dimensions Capacity 

Existing System 

Primary Treatment  

1 Collection tank 1 3.4 m×1.2 m×1.6 m 500 m
3
 

2 Overhead Equalization tank 1 304 m×2.6 m×1.0 m  

3 Hybrid Upward Flow Sludge Media 

Anaerobic Reactor (HUSMAR) 

6 15.0 m dia.×16.0 m ht. (each) 2000 m
3
 

(each) 

Secondary Treatment  

4 Anaerobic lagoons 2 30.0 m×15.0 m×3.5 m (each)  

5 Diffused Aerators 4 10.0 m dia.×3.0 m ht. (each) 400 m
3
(each) 

6 Surface Aerators 4 10.0 m dia.×3.0 m ht. (each) 400 m
3 

(each) 

7 Primary settling tanks 2 15.0 m×6.0 m×3.0 m (each)  

8 Clarifier 1 23.30 m dia.×4.2 m ht.  

Sludge Management 

9 Filter Press 2 5.25 m×0.98 m  

10 Rotary vacuum filter 1 2.50 m dia.×3.25 m length  

11 Sludge drying beds 5 10.18 m×15.24 m×1.10 m  

Proposed System 

Tertiary Treatment  

12 Diffused aeration tank 1 5.70 m×14.25m×4.40 m  

13 Settling tank 1 4.50 m×14.25m×4.40 m  

14 Submerged MBR System   

MBR Tank 2 3.20 m×9.30 m×4.40 m  

MBR Settling tank 2 3.20 m×4.50 m×4.40 m  

MBR Permeate tank 2 3.20 m×4.50 m×4.40 m  
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Figure 5 Treatment Process Flow diagram (Existing system) 
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Figure 6 Tertiary Treatment Process Flow diagram (Proposed system) 

 

 

 

Disposal to Green 

Belt area 477 KL/day 

477 KL/day 
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Figure 7 Plant layout 
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3.1.1 PRIMARY TREATMENT 

High-Rate Bio-Methanation Plant  

 The effluent generated in the ETP from the processing of agricultural materials are organic 

and biodegradable where the effluent actually serves as a raw material for generation of highly 

valuable fuel namely Biogas which is used as a fuel for heat and power generation. Higher the 

reduction of COD and BOD in the effluent treatment process will lead to higher quantum of Biogas 

generation as use of Biogas leads to huge savings in operation of the industry through replacement 

of costly coal and power. Accordingly this industry is converting the wastewater into valuable 

byproduct as renewable energy. 

 Anaerobic Technology is best suited for treatment of wastewater containing organic matters. 

It is clean, environment friendly and highly efficient technology. It requires very low operating & 

maintenance costs, less land area and lesser power requirement for operation. In anaerobic 

treatment process, the wastewater is passed through a reactor where fermentation of organic matters 

takes place in the presence of acidogenic and methanogenic bacteria resulting in the formation of 

methane rich biogas as the end product. The biogas can be utilized for power generation due to its 

fairly higher energy content and thermal application depending upon the requirement. Anaerobic 

digestion is the step for wise conversion of large molecules of organic compounds into Methane and 

Carbon Dioxide by bacteria in the absence of free oxygen. This process is carried out in an airtight 

reactor. Wastewater introduced continuously or intermittently into the reactor is retained for varying 

periods of time. The stabilized wastewater is withdrawn continuously or intermittently from the 

reactor, which is reduced in organic and pathogen content and non-putrescible. The characteristics 

of the starch-processed wastewater were analyzed and anaerobic Treatment through High Rate 

Biomethanation Process was decided as the technically and economically viable method.  

Hybrid Upward Flow Sludge Media Anaerobic Reactor (HUSMAR) Process  

 The HUSMAR Process is a combination of the UASB and the Upflow Fixed Film (UFF) 

reactors. This development is an improved evolution as it combines the strong process attributes of 

the UASB and Fixed Film Technologies System (extensive surface area for holding live bacteria) 

and minimizes the shortcomings of these systems. The HUSMAR is a cylindrical vessel. The 

lowermost 20-30 % of the volume is the UASB portion where a flocculent and / or granular sludge 

develops. Most of the organic stabilization occurs in this sludge bed. The uppermost 50 - 60 % of 
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the volume is the UFF section and remaining area of 20-30% for gas holder. Depending on the 

physical, chemical & biological properties of the effluent and the conditions of biochemical 

interactions prevailing in the HUSMAR, the gas composition is observed to vary. The Low heat 

content of gas is estimated to be about 5000 Kcal/m
3
. Typical analysis of the gas composition 

generated from Tapioca starch and Maize starch effluents with HUSMAR is presented in the     

Table 2. 

Table 2 Composition of Biogas from HUSMAR 

S.No Constituent Gas Volumetric composition 

1 Methane, CH4 50-65% 

2 Carbon-dioxide CO2 34-49% 

3 Hydrogen Sulphide H2S 0.5-1% 

 

 A total of six numbers of Bio-Methanation Plants (Anaerobic Digesters - each 2,000 m
3
 

volume) serve dual purpose of treating the wastewater as well as to generate Biogas (waste to 

energy). These Digesters were put up in 3 phases, 2 digesters in the year 2002 as first of its kind 

Demonstration projects under United Nations Development Program (UNDP) and after being 

successful, 2 digesters in the year 2007 and the last 2 digesters in the year 2012 were further 

installed. In this stage itself, the BOD and COD are reduced and Biogas (50 – 65 % Methane) is 

generated and used for electric power generation and heat applications. The anaerobic digesters in 

primary treatment are presented in Figures 8 and 9. 
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Figure 8 Anaerobic digester 

 

 

Figure 9 Anaerobic digester design 
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3.1.2 SECONDARY TREATMENT 

Aeration and Clarification Process 

After the primary treatment, the near wholly treated effluent is then subjected to Aerobic 

treatment in 4 nos. of Diffused aeration system and 4 nos. of surface aeration system each with a 

volumetric capacity of 400 m
3
 and the sludge in the treated effluent is allowed to settle in Settling 

Tanks before it sent to the Clarifier. The alum is added in clarifier inlet to enhance the treatment 

performance. The aeration and settling tanks are represented in Figure 10. 

 

Figure 10 Aeration and Settling tanks 

 

3.1.3 TERTIARY TREATMENT (PROPOSED) 

Membrane Bioreactor Technology (MBR)  

Membrane bioreactor (MBR) is a combination of membrane processes like microfiltration or 

ultrafiltration with a biological wastewater treatment process, the activated sludge process. In the 

submerged membrane bioreactor (SMBR), the membrane is located inside the biological reactor, 

submerged in the wastewater. MBR processes can produce effluent of high enough quality for 

discharge into the sea, oceans, or waterways for usage in urban irrigation. Two MBR configurations 

exist: internal/submerged, where the membranes are immersed in and integral to the biological 
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reactor; and external/side stream, where membranes are a separate unit process requiring an 

intermediate pumping step.  

The submerged configuration adopted in the ETP. Here, the filtration element is installed in 

the main bioreactor vessel. The modules are positioned above the aeration system, fulfilling two 

functions, the supply of oxygen and the cleaning of the membranes. The membranes are tubular and 

incorporates an online backwash system which reduces membrane surface fouling by pumping 

membrane permeate back through the membrane. Immersed MBR has been the preferred 

configuration due to its low energy consumption level, high biodegradation efficiency, and low 

fouling rate compared to side stream membrane bioreactors. Due to the high number of 

microorganisms in MBRs, better degradation is achieved in comparison to the conventional process. 

The industry has expanded the ETP by installing the Membrane Bioreactor (MBR) technology to 

enhance the treatment efficiency and meet the standards for treated wastewater reuse. The proposed 

Membrane Bioreactor (MBR) module is presented in Figure 11.  

 

Figure 11 Membrane Bioreactor (MBR) Module 
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Specifications of MBR 

Membrane Specifications 

Membrane Type : Gemini -U  

Membrane Material : Reinforced PVDF (Poly vinylidine difluoride) 

Membrane fiber ID/OD : ID:1.0mm /OD:2.0mm  

Nominal Pore Size  : 0.02 μm 

Membrane Type : Immersed 

Membrane configuration : Hollow fiber outside -in 

Max Extraction pressure : 60 kPa 

Max operation temperature : 40°C 

pH resistant range : 1~13 

Membrane area module : 31m² each 

Membrane module size (LxWxH) : 2122x 721x 70 (mm) each 

Cassette Specifications   

Cassette Model : Gemini –U26  

Module per cassette : 26 Pcs x 6 nos  

Membrane Area per cassette : 806 m² x 6 = 4836 m² 

MBR Design criteria 

 

 

 

 

 

 

 

 

S.No Parameter Inlet Outlet 

1 pH 7 .0- 8.0 > 8.0 

2 TSS 100 – 1000 mg/L < 1 mg/L 

3 BOD 100 – 300 mg/L < 100 mg/L 

4 COD 200 – 1000 mg/L < 200 
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3.1.4 SLUDGE MANAGEMENT 

Filter Press and Drying Beds 

The Sludge is removed from the Anaerobic Digesters, Anaerobic lagoon and Settling Tanks. 

The sludge is dewatered in Rotary Drum Vacuum Filters / Filter Presses and then the dewatered wet 

sludge is dried in Sludge Drying Beds. The dried sludge is given to farmers supplying Tapioca to 

the unit as manure. The sludge drying beds is shown in Figure 12.                                

 

Figure 12 Sludge drying beds 
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4.0 STATUS AND OBSERVATION OF VARALAKSHMI STARCH ETP 

The monitoring data of the ETP for the quality of effluents from different units of treatment 

plant was carried out on 24
th

 February 2022 by CES team. The onsite measurement data of ETP is 

presented in Table 3. The collected ETP samples are presented in Figure 13. The field visit photos of 

treatment units in ETP are shown in Figure 14 (a-h). The parameters of the collected effluent samples 

analyzed by CES are presented in Table 4. In ETP, the color of the raw effluent was recorded as 2.63 

m
-1

, 2.99 m
-1

, 3.51 m
-1

 at 436 nm, 526 nm and 620 nm respectively and the colour of treated effluent 

from clarifier was observed to be 2.21 m
-1

, 3.14 m
-1

, 4.36 m
-1

 at 436 nm, 526 nm and 620 nm 

respectively. The pH of the effluent was varied from 5.2 to 8.6 at the clarifier outlet.  

The TDS of the raw effluent was found to be 12150 mg/L. After Anaerobic treatment, TDS 

was reduced to 4650 mg/L and reduced to 4450 mg/L in aerobic treatment. The TDS was decreased 

to 1650 mg/L in clarifier outlet, which are within the permissible limit given by TNPCB (TDS – 

2100 mg/L). Total suspended Solids (TSS) present in the raw effluent was found to be 7200 mg/L 

and the TSS was reduced to 1100 mg/L in anaerobic treatment. After Aerobic treatment, the TSS was 

reduced to 550 mg/L and almost complete TSS reduction was achieved in clarifier which is within 

the permissible limit given by TNPCB (TSS – 100 mg/L). 

The organic removal in terms of COD & BOD was analyzed and the obtained data 

demonstrated that the COD of the raw effluent was found to be 3516 mg/L. During the anaerobic 

treatment process, COD was reduced to 330 mg/L and the COD was reduced to 95 mg/L at clarifier 

tank. The BOD concentrations at collection tank and clarifier outlet were observed to be 3800 mg/L 

and 30 mg/L. From the results, the organics are within the permissible limit given by TNPCB (COD 

– 250 mg/L, BOD – 30 mg/L). From this, the organic removal was found to be 97.3% of COD and 

99% of BOD. 

The total hardness, calcium hardness and magnesium hardness of raw effluent were observed 

to be 1200 mg/L, 200 mg/L and 1000 mg/L respectively. The total hardness, calcium hardness and 

magnesium hardness of treated effluent were observed to be 370 mg/L, 60 mg/L and 310 mg/L 

respectively. The concentration of chlorides present in the raw effluent was observed as 253 mg/L 

and it was reduced to 160 mg/L, which is less than permissible limit (1000 mg/L). The concentration 

of the sulphates in the raw effluent found to be 546 mg/L and it was decreased to 54 mg/L, which is 

less than permissible limit (1000 mg/L).  
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Figure 13 Samples collected from ETP on 24.02.2023 

 
 

 

 

 
 

                               
 

 
 

(a) Collection Tank                      (b) Overhead Equalization Tank  

                            

                        (c) Anaerobic Digester                      (d) Anaerobic lagoons  
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              (e) Diffused Aeration tank                          (f) Surface Aeration Tank 
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                                                      (g) Clarifier                                 (h) Treated effluent discharge area  

 

 

 

 
 

 

 

 

 
 

 

 

 

 
 

 

 

 
 

 

 

 

 
 

 

 

   

(h) Proposed MBR System 

Figure 14 (a-h) Treatment units of ETP on 24.02.2023 
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  Table 3 Onsite Measurement Data for ETP Samples on 24.02.2023 

 

 

 

 

 

 

 

 

Parameter Hourly 

Measurement 

1 

Collection 

Tank 

2 

Equalization 

Tank 

  3 

Anaerobic 

digester 

Outlet 

4 

Anaerobic  

lagoons 1 

Outlet 

5 

Anaerobic  

lagoons 2 

Outlet 

6 

Diffused 

Aeration 

Tank 1 Outlet 

7 

Diffused 

Aeration 

Tank 2 Outlet 

pH 1 5.64  7.56 7.81 7.73 7.79 8.29 

2 6.37 6.37 7.63 7.82 7.81 7.94 8.47 

3 6.53  7.75 7.94 8.03 8.12 8.53 

COMPOSITE 6.50  7.40 8.29 8.33 8.48 8.76 

EC (μS/cm) 1 3035  1200 1410 8015 4376 5376 

2 4437 4437 6609 6852 6430 5593 5593 

3 4307  5990 6430 6430 5553 5553 

COMPOSITE 4220  5887 6202 6202 5420 5420 

TDS (mg/L) 1 1517  600 705 407 2188 2688 

2 2219 2219 3305 3426 3215 2797 2797 

3 2154  2995 3215 3215 2710 2777 

COMPOSITE 2110  2944 3101 2710 2710 2710 
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Table 3 Continued 

 

 

 

 

 

Parameter Hourly 

Measurement 

8 

Surface 

Aeration 

Tank Outlet 

9 

Primary 

settling Tank  

Outlet  

10 

Clarifier 

Outlet 

11 

Treated 

Water for 

Irrigation 

12 

Pond 

Water 

13 

Ground 

water 

14 

Sludge 

dewatering 

outlet 

pH 1 8.27 8.15 8.49 8.56 8.72 8.31 8.39 

2 8.42 8.13 8.61     

3 8.55 8.28 8.66     

COMPOSITE 8.78 8.62 8.95     

EC (μS/cm) 1 5050 5376 2912 2753 899 375 5464 

2 5936 2218 3065     

3 5050 1992 2455     

COMPOSITE 5050 3210 2664     

TDS (mg/L) 1 2525 2688 1456 1377 450 188 2732 

2 2968 1109 1533     

3 2525 996 1228     

COMPOSITE 2525 1605 1332     
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Table 4 Characteristics of ETP Samples on 24.02.2023 

 

 

 

 

S.No Parameters Unit 1 

Collection 

Tank 

2 

Equalization 

Tank 

  3 

Anaerobic 

digester 

Outlet 

4 

Anaerobic  

lagoons 1 

Outlet 

5 

Anaerobic  

lagoons 2 

Outlet 

6 

Diffused 

Aeration 

Tank 1 

Outlet 

7 

Diffused 

Aeration 

Tank 2 

Outlet 

1 pH  5.2 5.3 7.7 8.1 8 8.2 8.4 

2 EC μS/cm 2230 2150 2980 3060 3120 2690 2660 

3 TS mg/L 20000 18700 5800 5050 5750 6250 4600 

4 TDS mg/L 12150 11050 4650 4650 4000 4600 4450 

5 TSS mg/L 7200 7250 3650 1300 1100 600 550 

6 BOD mg/L 3800 3400 370 260 330 290 190 

7 COD mg/L 3516 2698 1697 1063 1022 1124 654 

8 Color (436 nm) m
-1

 2.63 2.59 2.51 2.42 2.52 2.32 2.28 

9 Color (526 nm) m
-1

 2.99 3.06 3.02 3.04 2.99 3.11 3.11 

10 Color (620 nm) m
-1

 3.51 3.49 3.70 3.88 3.72 4.05 4.15 

11 Total Hardness mg/L 1200 1040 680 600 560 660 660 

12 Calcium Hardness mg/L 200 560 500 320 480 140 330 

13 Magnesium 

Hardness 

mg/L 1000 480 180 280 80 520 330 

14 Chlorides mg/L 253 337 295 270 312 278 262 

15 Sulphates mg/L 546 616 76 63 58 99 0 

16 Silica mg/L 1456 1676 1097 1206 897 1002 534 

17 MLSS mg/L ND ND ND ND ND 800 ND 

18 SVI mL/g ND ND ND ND ND 62.5 ND 
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Table 4 Continued  

 

S.No Parameters Unit 8 

Surface 

Aeration 

Tank 

Outlet 

9 

Primary 

settling 

Tank  

Outlet  

10 

Clarifier 

Outlet 

11 

Treated 

Water for 

Irrigation 

12 

Pond 

Water 

13 

Ground 

water 

14 

Sludge 

dewatering 

outlet 

1 pH  8.5 8 8.6 8.4 8.6 7.6 8.2 

2 EC μS/cm 2620 1630 1050 988 427 190 2700 

3 TS mg/L 4750 3200 1850 1650 600 150 4750 

4 TDS mg/L 4400 2750 1650 1300 750 200 5450 

5 TSS mg/L 1600 250 0 100 0 0 1150 

6 BOD mg/L 240 160 30 54 48 9 180 

7 COD mg/L 818 593 95 172 0 4 981 

8 Color (436 nm) m
-1

 2.41 2.31 2.21 2.89 0 2.33 2.33 

9 Color (526 nm) m
-1

 3.06 3.08 3.14 3.08 0 3.18 3.11 

10 Color (620 nm) m
-1

 3.87 4.12 4.36 4.19 0 3.89 4.02 

11 Total Hardness mg/L 540 370 320 320 230 20 540 

12 Calcium Hardness mg/L 520 60 110 80 90 10 500 

13 Magnesium 

Hardness 

mg/L 20 310 210 240 140 10 40 

14 Chlorides mg/L 287 186 160 152 110  46 270 

15 Sulphates mg/L 49 5 54 28 21 3 53 

16 Silica mg/L 800 563 636 522 317 146 1935 

17 MLSS mg/L 1400 ND ND ND ND ND ND 

18 SVI mL/g 35.7 ND ND ND ND ND ND 
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The primary and secondary sludge characteristics are presented in Table 5. The pH and EC of 

sludge were observed to be 7.9 and 23800 μS/cm respectively. The TSS and TDS of sludge were 

observed to be 280 mg/g and mg/g respectively. The moisture content of sludge was observed to 

be 91.65%. The Chlorides, sulphates and soluble silica of sludge were observed to be 253 mg/g, 

80 mg/g and 146 mg/g respectively. 

 

 

Table 5 Characteristics of Sludge on 24.03.2023 

 

S.No Parameters Units Value 

1 pH  7.9 

2 EC μS/cm 23800 

3 TSS  mg/g 280 

4 TDS mg/g 4833 

5 Moisture content % 91.65 

6 Chlorides mg/g 253 

7 Sulphates mg/g 80 

8 Soluble silica mg/g 146 
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Table 6 Characteristics of ETP Samples during February 2021- September 2022 

 

Parameters February 2021 March 2021 November 

2021 

December 2021 February 

2022 

March 2022 

Inlet Outlet Inlet Outlet Outlet Inlet Anaerobic 

reactor 

Outlet Outlet Inlet Anaerobic 

reactor 

Outlet 

pH 3.83 7.85 4.03 7.38 7.18 4.19 6.33 7.36 6.65 2.46 6.11 6.24 

TSS (mg/L) 2000 260 392 220 156 2612 1340 884 124 1212 564 264 

TDS (mg/L) 4868 1952 4128 2944 1072 7080 1032 2332 916 4156 4256 916 

Chloride (mg/L) 325 160 250 130 120 400 230 220 75 500 550 105 

Sulphate (mg/L) 209 24 211 31 28 17 105 15 5 34 62 7 

BOD (mg/L) 2400 315 2500 75 66 2400 660 180 115 4000 525 144 

COD (mg/L) 11040 960 19840 592 368 14560 4000 752 504 25200 3520 600 

 

Parameters May 2022 July 2022 August 2022 September 2022 

Inlet Anaerobic 

reactor 

Outlet Inlet Anaerobic 

reactor 

Outlet Inlet Anaerobic 

reactor 

Aeration 

Outlet 

Outlet Inlet Anaerobic 

reactor 

Outlet 

pH 3.76 6.14 6.48 4.88 7.45 7.24 4.60 7.52 7.82 7.80 4.53 7.55 7.64 

TSS (mg/L) 2860 860 196 2652 1184 124 1200 140 800 32 2600 460 24 

TDS (mg/L) 18576 3344 1192 1704 2372 824 1620 2448 2024 1672 628 2988 664 

Chloride 

(mg/L) 

7498 450 165 445 490 173 325 450 450 290 260 725 150 

Sulphate 

(mg/L) 

162 111 22 74 70 23 157 24 46 32 5 39 5 

BOD (mg/L) 9300 225 70 5250 1800 115 3900 145 108 30 168 168 8.7 

COD (mg/L) 36400 1520 256 19200 14800 496 12600 1504 912 224 1440 1440 72 
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5.0 ELECTROMAGNETIC FLOW METER READINGS 

  The electromagnetic flow meter is used to measure the inlet and outlet flow of effluent in ETP. 

The electromagnetic flow meter for ETP inlet is shown in Figure 15. The flow meter reading was 

observed to be 195 m
3
 in 24.02.2023. 

 

 
         Figure 15 Electromagnetic flow meter in ETP inlet 
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The flow meter readings data for January 2022 is presented in Table 7. From the table, the 

minimum and maximum flow was observed to be 80 m
3
 and 480 m

3
 respectively. Total flow was 

observed to be 12115 m
3 

in ETP. 

Table 7 Flow Meter Readings for January 2022 
 

Days Initial Reading in m3 Final Reading in m3 Flow in m3 

1 5853 6328 475 

2 6328 6808 480 

3 6808 7283 475 

4 7283 7723 440 

5 7723 8168 445 

6 8168 8630 462 

7 8630 9095 465 

8 9095 9563 468 

9 9563 10028 465 

10 10028 10498 470 

11 10498 10968 470 

12 10968 11436 468 

13 11436 11901 465 

14 11901 12366 465 

15 12366 12366 0 

16 12366 12366 0 

17 12366 12446 80 

18 12446 12446 0 

19 12446 12546 100 

20 12546 12834 288 

21 12834 13304 470 

22 13304 13769 465 

23 13769 14237 468 

24 14237 14702 465 

25 14702 15167 465 

26 15167 15637 470 

27 15637 16107 470 

28 16107 16572 465 

29 16572 17034 462 

30 17034 17502 468 

31 17502 17968 466 

Total 12115 
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 The flow meter readings data for February 2022 is presented in Table 8. From the table, the 

minimum and maximum flow were observed to be 380 m
3
 and 474 m

3
 respectively. Total flow was 

observed to be 12807 m
3 

in ETP. 

Table 8 Flow Meter Readings for February 2022 
 

Days Initial Reading in m3 Final Reading in m3 Inlet Flow in m3 

1 17968 18435 467 

2 18435 18900 465 

3 18900 19368 468 

4 19368 19832 464 

5 19832 20297 465 

6 20297 20763 466 

7 20763 21230 467 

8 21230 21695 465 

9 21695 22155 460 

10 22155 22617 462 

11 22617 23080 463 

12 23080 23524 444 

13 23524 23960 436 

14 23960 24342 382 

15 24342 24814 472 

16 24814 25287 473 

17 25287 25759 472 

18 25759 26237 478 

19 26237 26713 476 

20 26713 27190 477 

21 27190 27656 466 

22 27656 28096 440 

23 28096 28566 470 

24 28566 29038 472 

25 29038 29448 410 

26 29448 29922 474 

27 29922 30395 473 

28 30395 30775 380 

Total 12807 
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The flow meter readings data for March 2022 is presented in Table 9. From the table, the 

minimum and maximum flow were observed to be 110 m
3
 and 477 m

3
 respectively. Total flow was 

observed to be 9354 m
3 

in ETP. 

Table 9 Flow Meter Readings for March 2022 
 

Days Initial Reading in m3 Final Reading in m3 Flow in m3 

1 30775 31135 360 

2 31135 31517 383 

3 31517 31748 231 

4 31748 32015 267 

5 32015 32485 470 

6 32485 32885 400 

7 32885 33175 290 

8 33175 33652 477 

9 33652 33959 307 

10 33959 34279 320 

11 34279 34549 270 

12 34549 34795 246 

13 34795 35104 309 

14 35104 35304 200 

15 35304 35544 240 

16 35544 35979 435 

17 35979 36309 330 

18 36309 36639 330 

19 36639 36804 165 

20 36804 37046 242 

21 37046 37386 340 

22 37386 37706 320 

23 37706 38176 470 

24 38176 38641 465 

25 38641 39101 460 

26 39101 39431 330 

27 39431 39621 190 

28 39621 39756 135 

29 39756 39866 110 

30 39866 39997 131 

31 39997 40128 131 

Total 9354 
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The flow meter readings data for April 2022 is presented in Table 10. From the table, the 

minimum and maximum flow were observed to be 140 m
3
 and 210 m

3
 respectively. Total flow was 

observed to be   5218 m
3 

in ETP. 

Table 10 Flow Meter Readings for April 2022 
 

Days Initial Reading in m3 Final Reading in m3 Flow in m3 

1 40128 40320 200 

2 40320 40478 150 

3 40478 40688 210 

4 40688 40888 200 

5 40888 41088 200 

6 41088 41238 150 

7 41238 41398 160 

8 41398 41558 160 

9 41558 41708 150 

10 41708 41848 140 

11 41848 42008 160 

12 42008 42183 175 

13 42183 42361 178 

14 42361 42541 180 

15 42541 42691 150 

16 42691 42831 140 

17 42831 42981 150 

18 42981 43141 160 

19 43141 43311 170 

20 43311 43471 160 

21 43471 43641 170 

22 43641 43821 180 

23 43821 43981 160 

24 43981 44146 165 

25 44146 44316 170 

26 44316 44516 200 

27 44516 44716 210 

28 44716 44926 210 

29 44926 45126 200 

30 45126 45336 210 

Total 5218 
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The flow meter readings data for May 2022 is presented in Table 11. From the table, the 

minimum and maximum flow were observed to be 35 m
3
 and 285 m

3
 respectively. Total flow was 

observed to be 3210 m
3 

in ETP. 

Table 11 Flow Meter Readings for May 2022 
 

Days Initial Reading in m3 Final Reading in m3 Flow in m3 

1 45336 45336 0 

2 45336 45536 200 

3 45536 45737 201 

4 45737 45772 35 

5 45772 45964 192 

6 45964 46149 285 

7 46149 46184 35 

8 46184 46351 167 

9 46351 46386 35 

10 46386 46561 175 

11 46561 46671 110 

12 46671 46808 137 

13 46808 46943 135 

14 46943 47108 165 

15 47108 47143 35 

16 47143 47178 35 

17 47178 47208 30 

18 47208 47248 40 

19 47248 47288 40 

20 47288 47324 36 

21 47324 47364 40 

22 47364 47400 36 

23 47400 47435 35 

24 47435 47475 40 

25 47475 47671 196 

26 47671 47720 49 

27 47720 47773 53 

28 47773 47978 205 

29 47978 48034 56 

30 48034 48247 207 

31 48247 48556 205 

Total 3210 
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The flow meter readings data for June 2022 is presented in Table 12. From the table, the 

minimum and maximum flow were observed to be 45 m
3
 and 215 m

3
 respectively. Total flow was 

observed to be     3826 m
3 

in ETP. 

Table 12 Flow Meter Readings for June 2022 
 

Days Initial Reading in m3 Final Reading in m3 Flow in m3 

1 48446 48616 170 

2 48616 48768 152 

3 48768 48918 150 

4 48918 49129 211 

5 49129 49274 145 

6 49274 49444 170 

7 49444 49489 45 

8 49489 49649 160 

9 49649 49824 175 

10 49824 49870 46 

11 49870 50072 202 

12 50072 50247 175 

13 50247 50412 165 

14 50412 50557 145 

15 50557 50692 135 

16 50692 50872 180 

17 50872 51077 215 

18 51077 51232 145 

19 51232 51387 155 

20 51387 51552 165 

21 51552 51704 152 

22 51704 51876 172 

23 51876 51976 100 

24 51976 51976 0 

25 51976 52081 105 

26 52081 52081 0 

27 52081 52081 0 

28 52081 52187 106 

29 52187 52187 0 

30 52187 52272 85 

Total 3826 
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The flow meter readings data for July 2022 is presented in Table 13. From the table, the 

minimum and maximum flow were observed to be 25 m
3
 and 125 m

3
 respectively. Total flow was 

observed to be     1018 m
3 

in ETP. 

Table 13 Flow Meter Readings for July 2022 
 

Days Initial Reading in m3 Final Reading in m3 Flow in m3 

1 52272 52302 30 

2 52302 52336 34 

3 52336 52366 30 

4 52366 52400 34 

5 52400 52434 34 

6 52434 52463 29 

7 52463 52488 25 

8 52488 52521 33 

9 52521 52551 30 

10 52551 52581 30 

11 52581 52611 30 

12 52611 52736 125 

13 52736 52762 26 

14 52762 52788 26 

15 52788 52815 27 

16 52815 52915 100 

17 52915 52940 25 

18 52940 53020 80 

19 53020 53100 80 

20 53100 53190 90 

21 53190 53190 0 

22 53190 53260 70 

23 53260 53260 0 

24 53260 53260 0 

25 53260 53260 0 

26 53260 53260 0 

27 53260 53260 0 

28 53260 53260 0 

29 53260 53260 0 

30 53260 53260 0 

31 53260 53290 30 

Total 1018 
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The flow meter readings data for August 2022 is presented in Table 14. From the table, the 

minimum and maximum flow were observed to be 13 m
3
 and 192 m

3
 respectively. Total flow was 

observed to be     1315 m
3 

in ETP. 

Table 14 Flow Meter Readings for August 2022 
 

Days Initial Reading in m3 Final Reading in m3 Flow in m3 

1 53290 53290 0 

2 53290 53310 20 

3 53310 53310 0 

4 53310 53380 70 

5 53380 53393 13 

6 53393 53403 10 

7 53403 53473 70 

8 53473 53528 55 

9 53528 53583 55 

10 53583 53638 55 

11 53638 53683 45 

12 53683 53733 50 

13 53733 53773 40 

14 53773 53808 35 

15 53808 53843 35 

16 53843 53883 40 

17 53883 53933 50 

18 53933 53983 55 

19 53983 54041 58 

20 54041 54101 60 

21 54101 54141 40 

22 54141 54183 42 

23 54183 54201 18 

24 54201 54237 36 

25 54237 54274 37 

26 54274 54300 26 

27 54300 54356 56 

28 54356 54356 0 

29 54356 54408 52 

30 54408 54600 192 

31 54600 54600 0 

Total 1315 
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The flow meter readings data for September 2022 is presented in Table 15. From the table, the 

minimum and maximum flow were observed to be 3 m
3
 and 192 m

3
 respectively. Total flow was 

observed to be 2224 m
3 

in ETP. 

Table 15 Flow Meter Readings for September 2022 
 

Days Initial Reading in m3 Final Reading in m3 Flow in m3 

1 54600 54740 140 

2 54740 54897 157 

3 54897 55072 175 

4 55072 55264 192 

5 55264 55412 148 

6 55412 55604 192 

7 55604 55761 157 

8 55761 55936 175 

9 55936 56119 183 

10 56119 56285 166 

11 56285 56442 157 

12 56442 56547 105 

13 56547 56552 0 

14 56552 56555 5 

15 56555 56555 3 

16 56555 56555 0 

17 56555 56555 0 

18 56555 56555 0 

19 56555 56555 0 

20 56555 56571 16 

21 56571 56606 35 

22 56606 56636 30 

23 56636 56651 15 

24 56651 56683 32 

25 56683 56683 0 

26 56683 56718 35 

27 56718 56745 27 

28 56745 56775 30 

29 56775 56788 13 

30 56788 56824 36 

Total 2224 
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The flow meter readings data for October 2022 is presented in Table 16. From the table, the 

minimum and maximum flow were observed to be 16 m
3
 and 192 m

3
 respectively. Total flow was 

observed to be 732 m
3 

in ETP. 

Table 16 Flow Meter Readings for October 2022 
 

Days Initial Reading in m3 Final Reading in m3 Flow in m3 

1 56824 56854 30 

2 56854 56854 0 

3 56854 56870 16 

4 56870 56902 32 

5 56902 56902 0 

6 56902 56932 20 

7 56932 56957 25 

8 56957 56957 0 

9 56957 57149 192 

10 57149 57306 157 

11 57306 57481 175 

12 57481 57566 85 

13 57566 57566 0 

14 57566 57566 0 

15 57566 57566 0 

16 57566 57566 0 

17 57566 57566 0 

18 57566 57566 0 

19 57566 57566 0 

20 57566 57566 0 

21 57566 57566 0 

22 57566 57566 0 

23 57566 57566 0 

24 57566 57566 0 

25 57566 57566 0 

26 57566 57566 0 

27 57566 57566 0 

28 57566 57566 0 

29 57566 57566 0 

30 57566 57566 0 

31 57566 57566 0 

Total 732 
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The power consumption data for ETP during January 2022 to October 2022 is presented in 

Table 17. From the table, the maximum power consumption was observed in February 2022 and 

the minimum power consumption was observed in June 2022. 

Table 17 Monthly Power consumption data during January 2022 – October 2022 
 

Days January February March April May June July August September October 

Power 

consumed, 

kW 

Power 

consumed, 

kW 

Power 

consumed, 

kW 

Power 

consumed, 

kW 

Power 

consumed, 

kW 

Power 

consumed, 

kW 

Power 

consumed, 

kW 

Power 

consumed, 

kW 

Power 

consumed, 

kW 

Power 

consumed, 

kW 

1 1617 1615 1575 795 0 170 751 0 772 731 

2 1620 1614 1582 776 795 152 752 747 778 0 

3 1617 1615 1526 800 795 150 751 0 785 726 

4 1605 1614 1540 795 733 211 752 746 792 732 

5 1606 1615 1618 795 792 145 752 724 775 0 

6 1613 1614 1590 776 789 170 750 723 792 731 

7 1615 1615 1548 779 733 45 749 746 778 729 

8 1613 1614 1618 779 782 160 752 741 785 0 

9 1615 1612 1555 776 733 175 751 741 788 792 

10 1615 1612 1558 770 785 46 751 741 782 778 

11 1616 1613 1540 779 761 202 751 736 778 785 

12 1613 1603 1532 783 771 175 786 738 759 751 

13 1620 1603 1557 785 770 165 749 735 0 0 

14 1618 1583 1528 788 780 145 749 733 721 0 

15 0 1617 1530 776 733 135 749 733 721 0 

16 0 1616 1603 770 733 180 777 735 0 0 

17 1470 1615 1560 776 731 215 749 739 0 0 

18 0 1619 1560 779 735 145 770 740 0 0 

19 1477 1618 1501 780 735 155 770 741 0 0 

20 1548 1618 1530 779 733 165 773 742 726 0 

21 1615 1614 1567 780 735 152 0 735 733 0 

22 1613 1605 1560 788 733 172 766 736 731 0 

23 1615 1618 1618 779 733 100 0 727 725 0 

24 1614 1618 1614 772 735 0 0 734 732 0 

25 1614 1593 1610 780 790 105 0 734 0 0 

26 1618 1617 1560 795 738 0 0 730 733 0 

27 1618 1618 1511 796 739 0 0 741 730 0 

28 1614 1582 770 797 796 106 0 0 731 0 

29 1614 1615 761 795 739 0 0 739 724 0 

30 1615 1615 769 796 796 85 0 792 733 0 

31 1615 1615 770 0 796 0 751 0 0 0 

Total 44863 49955 45261 23514 22749 3826 16651 19949 18104 6755 
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6.0 GREEN BELT AREA 

The total green belt area is 15.41 Hectares. The treated wastewater of 477 KLD is discharged 

in this green belt area. The soil types in the irrigated lands are Clay Soil and Gravel Soil and 

available plants are Seemai Karuvelam, Creepers and Grass. The layout of green belt is shown in 

Figure 16. The total green belt area utilized for treated effluent discharge is presented in Table 18. 

The green belt photos of Varalakshmi starch is presented in Figure 17. 

Table 18 Utilization of land for Treated effluent discharge 

Land for Greenbelt for disposing treated wastewater 

Village Name Patta No. Survey No. Extent in Hectares 

Pappiredipatty 206 75/2 0.95.00 

Alamelupuram 18 125/1D 0.49.50 

  18 125/2B 0.33.50 

  18 125/3B 0.03.50 

  18 128/2C 0.30.50 

  18 128/5 0.14.50 

  25 121/2A 1.26.50 

  25 121/2B 0.76.00 

  25 125/1A 2.44.00 

  25 125/1C1 0.55.00 

  25 125/1C2 0.07.00 

  25 125/2A 0.16.50 

  25 125/3A1 0.19.00 

  25 125/3A2 0.04.00 

  25 128/2A 0.84.00 

  25 128/2B 0.36.00 

  25 128/3A 0.13.50 

  25 128/3B 0.14.00 

  25 130/7 0.16.00 

  37 128/1 0.50.00 

  37 129/1 1.47.50 

  37 129/2 0.68.50 

  37 129/3 1.15.50 

  37 130/1 0.32.00 

  37 130/5 1.51.00 

  37 130/6 0.11.50 

 Total  15.410 
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Figure 16 Green belt Area Layout 
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Figure 17 Green belt photos 

7.0 SAFETY MEASURES  

o PPE’s such as Safety Boots, Safety Goggles, Rubber Gloves, Clothing, Safety Belts, First 

Aid Box, Fire extinguishers and Protective masks are provided to Personnel working in 

the ETP. 

o The wastewater generated is 100% organic and biodegradable and non-hazardous.  

o Therefore the needs for special safety measures are not required. 
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8.0 SUMMARY 
 

M/s Varalakshmi Starch Industries Pvt Ltd. has requested the Centre for Environmental 

studies, Anna University, Chennai to carry out a design adequacy report for existing Effluent 

Treatment Plant on 19
th

 September 2022. Varalakshmi Starch Effluent treatment plant has the 

capacity of 500 KLD for treating effluent from the manufacturing process of Tapioca starch, sago 

and maize starch. The water sources for starch production process are rainwater harvesting pond, 

wells and borewells. Varalakshmi Starch ETP proposed a MBR system for efficient solids and 

organic removal. By adopting this technique, the quality of treated effluent is expected to be 

meeting the reuse purposes. The overall performance analysis of ETP effluent shows that there is 

100% colour removal. TDS concentration of effluent was reduced from 12150 mg/L to 1650 mg/L. 

TSS was found to be 7200 mg/L in the raw effluent and the almost complete TSS reduction 

achieved in clarifier. During the treatment process, COD of the raw effluent was reduced from   

3516 mg/L to 95 mg/L at clarifier outlet and BOD concentration of raw effluent was reduced from 

3800 mg/L to 30 mg/L at treated effluent. From the analysis results, the BOD and COD removal 

efficiencies were found to be 99% and 97.3% in the Effluent treatment plant. 

Varalakshmi Starch industry used the Bio-methanation plants to treat the industrial effluent as 

well as to generate Biogas which is utilised for Power generation as well as for industrial heating 

replacing Furnace Oil and Coal. Biogas generation and Fresh water consumption records are not 

maintained by the industry. The industrial effluent is treated with anaerobic digestors to generate 

Biogas and the treated wastewater of 477 KLD is discharged in their own irrigated greenbelt lands 

of 15.41 Hectares. The land application of treated effluent is 30.7 m
3
/d/ha, which is within the limit 

of standards. Biogas is used for Thermal application in the Boiler and Thermic Fluid Heaters as a 

substitute for Coal as well used for Power generation by using Biogas fuelled Gensets. The 

generated sludge is disposed as manure to the Tapioca supplying farmers. The generation of 

byproduct (thippi) from tapioca starch manufacturing is dried in the sunlight and stored in bags. 

And the stored thippi is supplied for cattle feed manufacturing. Based on process design furnished 

and analysis results, the effluent treatment plant with 500 KLD capacity proposed with MBR 

technology is expected to meet the discharge and reuse standards. 
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8.1 CONCLUSION 

The performance study of the existing ETP in Varalakshmi Starch was evaluated by the CES 

Team based on field visit on 24
th

 February 2023, and also CES team monitored and reviewed 

records maintained by the industry. The industry itself is regularly monitoring the performance of 

all the treatment units. The discharge of treated effluent into the land is found to be within the 

discharge limits. It may be concluded that all the treatment units as envisaged in the process flow 

diagram was implemented in the ETP except MBR system. The following observations were made 

during the period of field visit. 

 The MBR system is not commissioned in the Varalakshmi starch ETP. 

 After secondary treatment, the treated wastewater is directly discharged into the 

irrigation land. 

 The chemical and biological sludge are not properly separated and treated. 

 The quantity of sludge generation records is not maintained by the industry. 

 The biogas generation, consumption and power generation data are not maintained by 

the industry. 

 The flow meter is only installed in the inlet of Effluent treatment plant. 

 The piezometric wells are not provided by the industry for ground water monitoring. 

 The proper infrastructure facilities are not available in the industry for storage of 

byproducts. 

 The hydraulic flow diagram is not available for the treatment systems. 

Hence, it is concluded that Varalakshmi starch ETP industry is needed to commission the MBR 

treatment system for reusing of treated water to avoid contamination of surrounding environment. 

The industry is needed to provide proper infrastructure facilities for the storage and handling of by 

products. The industry is required to ensure appropriate safety systems and measures as proposed to 

avoid accidents and emergencies. 
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8.2 RECOMMENDATIONS 

By observation of the Effluent Treatment Plant at Varalakshmi Starch, the CES is 

recommending the following inputs to be adopted by the industry. 

 The industry is recommended to carry out the analysis of samples from all treatment units 

at regular intervals in order to study the performance of each operation and process. 

 The presence of sulphur dioxide concentration in starch product shall monitor regularly 

before packing and ensure that it is within the limits of FSSAI standards. 

 The industry is suggested to monitor the treated effluent parameters regularly and ensure 

that the all parameters are within the limit of discharge standards before which is 

discharged into the irrigation land. 

 Hydraulic flow diagram for Effluent Treatment Plant should be prepared. 

 The industry is recommended to adopt treated water reuse against discharging of treated 

water into the land. 

 The industry shall conduct water and wastewater audit and groundwater quality study and 

also check the stability of the ETP. 

 The industry shall provide piezometric wells in green belt area to monitor the ground water 

quality regularly. 

 The industry shall develop the greenbelt area of 33% with local species plants as per CPCB 

guidelines. 

 The industry is suggested to complete the MBR technology installation works for 

achieving effluent quality reuse standards. 

 The proper infrastructure facilities shall provide for storage and handling of Thippi. 

 The ETP is suggested to install the electromagnetic flow meters in inlet and outlet and 

check the water balance regularly. 

 Biogas generation, power generation and sludge generation records should be maintained. 

 Fresh water consumption and Biogas consumption records should be maintained. 

 The sludge withdrawal rate of biological treatment system should be regulated so as to 

retain mean cell residence time in the range of 25-50 days. 

 The chemical and biological sludge handling and treatment should be properly managed. 

209



210



52  

 

  

 

 

 

 

 

 

 

 

 

ANNEXURE I 

DESIGN REPORT 

 

 

 

 

 

 

 

 

 

 

 

211



53  

DESIGN FOR 500 KLD ETP 
 

  BASIS OF DESIGN     

      DESIGN PARAMETER DESIGN VALUE UNIT 

  Total Capacity of Plant 500 m
3
/day 

  Operating Hours Per Day (Working Hours) 24 Hrs 

  Total Average Flow rate 20.8 m
3
/hr 

  Peak Factor Considered 1.5   

  Peak flow rate 31 m
3
/day 

        

  CHARACTERISTICS OF TRADE EFFLUENT      

  Biological Oxygen Demand, BOD 5000 mg/L 

  Total Dissolved Solids, TDS 5000 mg/L 

  Total Suspended Solids, TSS 7500 mg/L 

  pH 3.8 - 4.5   

        

1 COLLECTION TANK      

  Design Flow rate 20.8 m
3
/hr 

  Volume of Tank 6.5 m
3
 

  Side Water Depth (SWD) 1.6 m 

  Free Board (FB) 0.4 m 

  Area of Tank 4.06 m
2
 

  Total Height of Tank 2 m 

  Detention time 0.31 hr 

  Number of tanks 1 No 

  Provided size of tank 3.4 x 1.2 x 2.0 m 

    2 OVERHEAD EQUALIZATION TANK      

  Design Flow rate 20.8 m
3
/hr 

  Volume of Tank 8 m
3
 

  Side Water Depth (SWD) 1 m 

  Free Board (FB) 0.5 m 

  Area of Tank 7.80 m
2
 

  Total Height of Tank 1.50 m 

  Detention time 0.37 hr 

  Number of tanks 1 No 

  Provided size of tank 3.0 x 2.6 x 1.5 m 
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3 ANAEROBIC HUSMAR DIGESTERS     

  Design Flow rate 500 m
3
/day 

  Operating Hours 24 Hrs 

  Average Flow rate 20.8 m
3
/hr 

  Yield Coefficient 0.58 kg VSS/kg BOD 

  Decay Coefficient 0.05 per Day 

  Inlet BOD 5000 mg/L 

  Outlet BOD 1200 mg/L 

  Removal Efficiency of BOD 76 %  

  BOD Load  2500 kg/d 

  BOD removal Load 1900 kg/d 

  Hydraulic Retention Time Considered 15 Days 

  Volume of Tank Based on HRT 7500 m
3
 

  Volume of Tank provided 9600 m
3
 

  Number of Tanks/Unit 6 Nos 

  Volume of Each Tank 1600 m
3
 

  Side Water Depth (SWD) 13 m 

  Free Board (FB) 0 m 

  Area of Tank 755 m
2
 

  Total Height of Tank 13 m 

  Number of Tanks 6 Nos 

  Provided size of anaerobic round tank 12.5 x 13 m 

    4 ANAEROBIC LAGOON - 1     

  Design Flow rate 250 m
3
/day 

  Operating Hours 24 Hrs 

  Average Flow rate 10.4 m
3
/hr 

  Yield Coefficient 0.58 kg VSS/kg BOD 

  Decay Coefficient 0.05 per Day 

  Inlet BOD 1200 mg/L 

  Outlet BOD 450 mg/L 

  Removal Efficiency of BOD 62.5  % 

  BOD Load 300 kg/d 

  BOD removal Load 187.5 kg/d 

  Hydraulic Retention Time Considered 13 Days 

  Volume of Tank Based on HRT 3250 m
3
 

  Volume of Tank provided 4300 m
3
 

  Side Water Depth (SWD) 3 m 

  Free Board (FB) 0.3 m 

  Area of Tank 1433.33 m
2
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  Total Height of Tank 3.3 m 

  Number of Tanks 1 No 

  Provided size of tank 32 x 45 x 3.3 m 

    5 ANAEROBIC LAGOON - 2     

  Design Flow rate 250 m
3
/day 

  Operating Hours 24 Hrs 

  Average Flow rate 10.4 m
3
/hr 

  Yield Coefficient 0.58 kg VSS/kg BOD 

  Decay Coefficient 0.05 per Day 

  Inlet BOD 1200 mg/L 

  Outlet BOD 450 mg/L 

  Removal Efficiency of BOD 62.5  % 

  BOD Load  300 kg/d 

  BOD removal Load 187.5 kg/d 

  Hydraulic Retention Time Considered 13 Days 

  Volume of Tank Based on HRT 3250 m
3
 

  Volume of Tank provided 3650 m
3
 

  Side Water Depth (SWD) 3 m 

  Free Board (FB) 0.3 m 

  Area of Tank 1216.67 m
2
 

  Total Height of Tank 3.3 m 

  Number of Tanks 1 No 

  Provided size of tank 32 x 38 x 3.3 m 

        

6 AERATION TANKS     

  Design Flow rate 500 m
3
/day 

  Operating Hours 24 Hrs 

  Average Flow rate 20.8 m
3
/hr 

  Sludge Age (15 - 25 Days) 25 Days 

  Yield Coefficient 0.58 kg VSS/kg BOD 

  Decay Coefficient 0.05 per Day 

  Inlet BOD 450 mg/L 

  Outlet BOD 70 mg/L 

  Removal Efficiency of BOD 84.4%   

  BOD Load  225 kg/d 

  BOD removal Load 190 kg/d 

  Food/Micro Organsims, F/M ratio 0.12   

  Mixed Liquid Suspended Solids, MLSS 3500 mg/L 

    3.5 g/L 
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  Percentage of MLVSS/MLSS 60%   

  Hydraulic Retention Time Considered 4 Days 

  Volume of Tank Based on HRT 2000 m
3
 

  Volume of Tank Based on F/M & MLSS 536 m
3
 

  Volume of Tank provided 2880 m
3
 

  Volume Considered (Max Volume) 2880 m
3
 

  Number of Tanks/Unit 8 Nos 

  Volume of Each Tank 360 m
3
 

  Side Water Depth (SWD) 3.2 m 

  Free Board (FB) 0.2 m 

  Area of Tank 346 m2 

  Total Height of Tank 3.4 m 

  Number of Tanks 8 Nos 

  Provided size of each aeration tank 12 x 3.4 m 

      OPTION - I     

  AIR REQUIREMENT FOR AERATION     

  Average Flow rate 20.8 m
3
/hr 

  Max Inlet BOD 450 mg/L 

  Outlet BOD 70 mg/L 

  Oxygen required to remove BOD load 190 kg/day 

    7.9 kg/hr 

  Oxygen Requirement 2 kg/kg of BOD 

  Total Oxygen required 15.83 kgs/hr 

  Density of Air 1.2 kg/m
3
 

  % of Oxygen in air (23%) 0.23   

  Alpha Factor 0.65   

  Beta Factor 0.95   

  Tolerance of Air Blower (95%) 0.95   

  Oxygen Transfer Efficiency  0.2   

  Air requirement for Aeration 489 m
3
/hr 

  Number of Tanks 8 Nos 

        

  OPTION - II     

  AIR REQUIREMENT FOR AERATION     

  Average Flow rate 20.8 m
3
/hr 

  Max Inlet BOD 450 mg/L 

  Outlet BOD 70 mg/L 

  Oxygen required to remove BOD load 190 kg/day 

    7.9 kg/hr 
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  Density of Air 1.201 kg/m
3
 

  Oxygen Fraction in air (% by weight) 13 kg/m
3
 

  Design Temperature 28 Deg C 

  Alpha Factor 0.65   

  Beta Factor 0.95   

  SOTE value for Diffusers 32   

  Saturation value of DO at MSl at 27 Deg C 7.95 mg/L 

  Saturation value of DO at Field Conditions 7.31 mg/L 

  DO Saturation Concentration for Tap Water 9.08 mg/L 

  DO Saturation Concentration for Field Condition 10.13 mg/L 

  Standard DO for Sewage water at Field Conditions 8.16 mg/L 

  Minimum DO to be maintain in the Tank 2.00 mg/L 

  Value of Factor 1.015   

  Field Oxygen Transfer Efficiency 18 % 

  Actual Oxygen required 44 kg/hr 

  Total Quantity of air required 340 kg/hr 

  Density of Air 1.201 kg/m
3
 

  Total Quantity of air required 283 m3/hr 

  Tolerance of Air Blower (85%) 0.85   

  Air requirement for Aeration 333 m
3
/hr 

  Air requirement for Aeration (Max) 489 m
3
/hr 

        

  AERATION SYSTEM (DIFFUSERS)     

  Total Air requirement for tanks 489 m
3
/hr 

  Fine Bubble Diffusers volume 1.70 m
3
/hr 

  Total Diffusers provided 1184 Nos 

  Number of Tanks 8 Nos 

  Air blowers capacity provided for AT and EQT 2000 m
3
/hr 

        

7 PRIMARY SETTLING TANKS     

  Design Flow rate 500 m
3
/day 

  Design Flow rate 20.8 m
3
/hr 

  Volume of each Tank 1150 m
3
 

  Side Water Depth (SWD) 3 m 

  Free Board (FB) 0.4 m 

  Area of Tank 383.33 m
2
 

  Total Height of Tank 3.40 m 

  Number of Tanks 2 No 

  Provided size of each tank 32 x 12 x 3.4 m 
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  RETURN SLUDGE TRANSFER PUMP     

  RAS Recycle ration 0.5   

  Return Sludge Transfer Pump Flow rate 10.4 m
3
/hr 

  No of Pumps 2 Nos 

    8 CLARIFIER     

  Design Flow rate 500 m
3
/day 

  Surface overflow rate 35 m
3
/ m

2
/day 

 
Area of tank required 14.3 m

2
 

 
Diameter of Tank 4.3 m 

  Side Water Depth (SWD) 3 m 

  Free Board (FB) 0.4 m 

  Total Height of Tank 3.4 m 

  Number of Tanks 1 No 

 
Area of Tank provided 69.9 m

2
 

 
Volume of Tank  209.7 m

3
 

 
Detention time 10.08 Hrs 

  Provided size of tank 23.3 x 3 m 

    9 MEMBRANE BIOREACTOR (MBR) EXTENSION     

        

9A DIFFUSED AERATION TANK     

  Design Flow rate 500 m
3
/day 

  Operating Hours 24 Hrs 

  Average Flow rate 20.8 m
3
/hr 

  Sludge Age (15 - 25 Days) 25 Days 

  Yield Coefficient 0.58 kg VSS/kg BOD 

  Decay Coefficient 0.05 per Day 

  Inlet BOD 70 mg/L 

  Outlet BOD 20 mg/L 

  Removal Efficiency of BOD 71.4  % 

  BOD Load  35 kg/d 

  BOD removal Load 25 kg/d 

  Food/Micro Organisms, F/M ratio 0.12   

  Mixed Liquid Suspended Solids, MLSS 3500 mg/L 

    3.5 g/L 

  Percentage of MLVSS/MLSS 60%   

  Hydraulic Retention Time Considered 0.5 Days 

  Volume of Tank Based on HRT 250 m3 

  Volume of Tank Based on F/M & MLSS 83 m
3
 

217



59  

  Volume of Tank provided 350 m
3
 

  Volume Considered (Max Volume) 350 m
3
 

  Number of Tanks/Unit 1 Nos 

  Volume of Each Tank 350 m
3
 

  Side Water Depth (SWD) 4.4 m 

  Free Board (FB) 0.2 m 

  Area of Tank 346 m
2
 

  Total Height of Tank 4.6 m 

  Number of Tanks 1 Nos 

  Provided size of each aeration tank 14.25 X 5.7 X 4.6 m 

      OPTION - I     

  AIR REQUIREMENT FOR AERATION     

  Average Flow rate 20.8 m
3
/hr 

  Max Inlet BOD 70 mg/L 

  Outlet BOD 20 mg/L 

  Oxygen required to remove BOD load 25 kg/day 

    1.0 kg/hr 

  Oxygen Requirement 2 kg/kg of BOD 

  Total Oxygen required 2.083 kgs/hr 

  Density of Air 1.2 Kg/m
3
 

  % of Oxygen in air (23%) 0.23   

  Alpha Factor 0.65   

  Beta Factor 0.95   

  Tolerance of Air Blower (95%) 0.95   

  Oxygen Transfer Efficiency  0.2   

  Air requirement for Aeration 64 m
3
/hr 

  Number of Tanks 1 No 

        

  OPTION - II     

  AIR REQUIREMENT FOR AERATION     

  Average Flow rate 20.8 m
3
/hr 

  Max Inlet BOD 70 mg/L 

  Outlet BOD 20 mg/L 

  Oxygen required to remove BOD load 25 kg/day 

    1.5 kg/hr 

  Density of Air 1.201 kg/m
3
 

  Oxygen Fraction in air (% by weight) 13 kg/m
3
 

  Design Temperature 28 Deg C 

  Alpha Factor 0.65   

218



60  

  Beta Factor 0.95   

  SOTE value for Diffusers 32   

  Saturation value of DO at MSl at 27 Deg C 7.95 mg/L 

  Saturation value of DO at Field Conditions 7.31 mg/L 

  DO Saturation Concentration for Tap Water 9.08 mg/L 

  DO Saturation Concentration for Field Condition 10.13 mg/L 

  Standard DO for Sewage water at Field Conditions 8.16 mg/L 

  Minimum DO to be maintain in the Tank 2.00 mg/L 

  Value of Factor 1.015   

  Field Oxygen Transfer Efficiency 18 % 

  Actual Oxygen required 6 kg/hr 

  Total Quantity of air required 45 kg/hr 

  Density of Air 1.201 kg/m
3
 

  Total Quantity of air required 37 m
3
/hr 

  Tolerance of Air Blower (85%) 0.85   

  Air requirement for Aeration 44 m
3
/hr 

  Air requirement for Aeration (Max) 64 m
3
/hr 

        

  AERATION SYSTEM (DIFFUSERS)     

  Total Air requirement for tanks 64 m
3
/hr 

  Fine Bubble Diffusers volume 1.70 m
3
/hr 

  Total Diffusers provided 125 Nos 

  Number of Tanks 1 Nos 

  Air blowers capacity provided for AT and EQT 500 m
3
/hr 

        

9B SETTLING TANK     

  Design Flow rate 500 m
3
/day 

  Design Flow rate 20.8 m
3
/hr 

  Volume of Tank 280 m
3
 

  Side Water Depth (SWD) 4.4 m 

  Free Board (FB) 0.2 m 

  Area of Tank 63.64 m
2
 

  Total Height of Tank 4.60 m 

  Number of Tanks 1 No 

  Provided size of each tank 14.25 X 4.5 X 4.6 m 

    9C MBR SUBMERSIBLE TANK     

  Design Flow rate 500 m
3
/day 

  Average Flow rate 20.8 m
3
/hr 

  Volume of Tank 130 m
3
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  Side Water Depth (SWD) 4.4 m 

  Free Board (FB) 0.2 m 

  Area of Tank 29.55 m
2
 

  Total Height of Tank 4.60 m 

  Number of Tanks 1 No 

  Provided size of each tank 9.3 X 3.2 X 4.6 m 

  Membrane Module Type     

  Number of Membrane Cassette 6 No 

  Number of Membrane Modules per Cassette 26 Nos 

  Membrane area per module 31 m² 

  Total Membrane Area per cassette 806 m² 

  Membrane Material     

  Membrane fiber ID 1.0 mm 

  Membrane fiber OD 2.0 mm 

  Nominal Pore Size 0.02 µm 

  Membrane Type     

  Membrane configuration     

  Max Extraction pressure 60 kPa 

  Max operation temperature 40 Deg c 

  Membrane module size 2.1 x 0.7 x 0.07 m 

  Each Cassette Dimension 2.1 x 0.8 x 2.5 m 

 
 

  9D SETTLING TANK     

  Design Flow rate 500 m
3
/day 

  Design Flow rate 20.8 m
3
/hr 

  Volume of Tank 120 m
3
 

  Side Water Depth (SWD) 4.4 m 

  Free Board (FB) 0.2 m 

  Area of Tank 27.27 m
2 

  Total Height of Tank 4.60 m 

  Number of Tanks 2 No 

  Provided size of each tank 4.5 x 3.2 x 4.6 m 

    9E PERMEATE TANK     

  Design Flow rate 500 m
3
/day 

  Average Flow rate 20.8 m
3
/hr 

  Volume of Tank 120 m
3
 

  Side Water Depth (SWD) 4.4 m 

  Free Board (FB) 0.2 m 

  Area of Tank 27.27 m
2
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  Total Height of Tank 4.60 m 

 
Detention Time 5.8 Hrs 

  Number of Tanks 2 Nos 

  Provided size of each tank 4.5 x 3.2 x 4.6 m 

    10 Sludge Drying Beds 

  

 
BOD Load 2500 kg/d 

 
Sludge produced (30% of BOD load) 750 kg/day 

 
Sludge consistency 1.0 % 

 
Sludge generated 75 m

3
/day 

 
Sludge height 0.8 m 

 
Area required 93.75 m

2 

 
Area provided 154.7 m

2 

 
Number of beds 5 Nos 

 
Provided Size of beds 10.18 ×15.24 ×1.10  m 
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STANDARD OPERATING PROCEDURE  

EFFLUENT TREATMENT PLANT  

OBJECTIVE / SCOPE  

To ensure that the trade effluent from the Production unit is being treated, managed, and 

maintained in the ETP. 

RESPONSIBILITY 

Operation / Maintenance Personnel  

SAFETY INFORMATION 

All necessary protective clothing must be worn as required during operation and maintenance.  

• Safety Footwear  

• Gloves  

• Headgear (when required)  

• Safety Goggles (when required)  

• Uniforms are to be always worn on company property.  

PROCEDURE 

EFFLUENT TREATMENT PLANT (ETP) MANAGEMENT 

1. Collect the trade effluent in collection tank and pump to the Overhead equalization tank. 

Ensure the operating pump is in operation and the standby spare pumps are ready for 

operation.  

2. The effluent from the Overhead equalization tank is to be equally distributed to all the six 

Anaerobic Digesters for Anaerobic biological bacterial treatment which degrades organic 

matter present in the effluent and reduced COD and BOD from the effluent in turn 

generating renewable Biogas fuel.  

3. Ensure that the Methane containing Biogas generated in each Anaerobic Digester are 

conveyed by Blowers either for Thermal use or Power Generation.  

4. Ensure that the partly treated effluent from the Anaerobic Digesters are fed evenly to the 

two Anaerobic Lagoons for further biological bacterial treatment for reduction of further 

COD and BOD.  

5. From the Anaerobic Lagoons, ensure the partly treated effluent is fed equally to the 

downstream eight Aeration Tanks for Aerobic bacterial treatment where biological culture 
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is developed which degrades organic matter present in the effluent and reduced COD and 

BOD from the effluent.  

6. Carry out aeration by positive displacement air blowers by means of diffused aeration. 

Monitor the Dissolved Oxygen level using ORP sensor, MLSS and Sludge Volume. 

Required quantity of RAS is to be circulated back to the Aeration Tanks for maintenance 

of bacterial load.  

7. The partly treated effluent from the Aeration tanks are to be allowed in the subsequent 

Primary settling tanks from where sludge is to be allowed to settle by gravity and then 

drained from the bottom of the settling tank to the sludge beds.  

8. Allow the partly treated effluent to be clarified in the secondary clarifier and sediment 

from clarifier to be sent to sludge bed.  

9. Before clarification, dosage of Alum / Ferrous sulphate is to be added in a flocculation 

tank. Make up flocculant mix in dosing tank and feed to the flocculation tank.  

10. The treated wastewater from the clarifier is then disposed to the greenbelt maintained 

within the unit.  

11. Monitor the quality and flow through the ETP and effluent discharge and adjust the plant 

equipment accordingly.  

12. Keep the Effluent plant area in a tidy condition.  

13. Report any faults to the Plant Manager.  

14. Effluent sample to be collect once per day once plant has been running. Sample is to be 

taken in a bottle which can be obtained from the lab. Sample then to go to the laboratory 

for testing.  

PRE-OPERATIONAL CHECKING  

1. Check the requisite materials in the First Aid Box and ensure the expiry period.  

2. Check the refilling time or expiry of fire extinguishers.  

3. Check for any broken parts or damage in equipments and if found then inform to the 

supervisor immediately.  

4. Check the moving parts with covers or guards in position.  

5. Be careful while stepping to see the effluent level in the treatment tanks.  

6. Carefully walk over the platforms of the Digesters, Aeration tanks and Clarifier.  

7. If see any leakage from any ETP treatment systems or pipeline, then make immediate 
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arrangement for stopping and reporting the same.  

8. Ensure that areas, such as chemical mixing room, pump room and electrical control room 

and ETP surroundings are properly lighted and safe to work.  

HOUSEKEEPING / CLEANING  

1. ETP plant area to be cleanly maintained.  

2. ETP plant area to be cleaned weekly.  

3. Supplies and materials those used at the ETP plant should be stored in a neat and orderly 

manner.  

4. Extraneous materials not in use shall be cleared from operational areas.  

5. Avoid the floors to be slippery due to water or aqueous solutions.  

6. Other areas around the effluent treatment plant to be kept tidy by removing any rubbish 

and removal of weeds.  

ENVIRONMENTAL ASPECTS  

1. The company accepts an obligation to comply with all relevant environmental legislation, 

and statutory requirements.  

2. The company regards the protection of the environment, and the prevention of pollution, 

as a mutual objective between management, employees, and all other interested parties.  
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232-(i) 

Translated Copy 

 

Department of Fisheries and Fisherman Welfare 

 

From                                                                                 To 

Mr.G.Gokularamanan, M.F, Sc.,                                       Mr.V.Sathyam 

Assistant Director,                                                             Manager 

Department of Fisheries and Fisherman Welfare             Varalakshmi Starch Factory 

Dharmapuri                                                                       Varalakshmi Towers     

                                                                                          127/1, Gandhi Road 

                                                                                          Asthampatti Salem -7 

 

                Na.Ka.No.1817/U/2023                                             Date: 25.08.2023  

 

Sub: Department of Fisheries and Fishermen Welfare - Right to Information Act,          

2005 – Seeking information about the death of fish - providing information– reg. 

 

Ref: Mr.V.Sathyam, Manager, Varalakshmi Starch Factory, Varalakshmi Towers- 

127/1, Gandhi Road, Asthampatti, Salem-7 letter dated 28.07.2023 

 

------With reference to the above subject, information is provided for your application 

as per the Right to Information Act, 2005. 

 

Explanation for the information No.1 

There is no complaint has been received from the Alamelupuram Village, 

Papireddypatti by this office about the death of fish by draining of wastage water of 

your Factory. For the last one year, there is no complaint received about the death of 

fish from the fish farmers. 

 

Explanation for the information No.2 

There is no complaint has been received from the Alamelupuram Village, 

Papireddypatti by this office about the death of fish by draining of wastage water of 

your Factory from 01.01.2020 to till date. 

 

Explanation for the information No.3 

There is no complaint has been received from the Alamelupuraam Village, 

Papireddypatti by this office about the death of fish (Aquatic organisms) due to your 

factory wastage water for the past one year or more than a year. 

 

 

Asst. Director  

Department of Fisheries and  

Fishermen welfare                
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Translated Copy 

 
  Date:05.03.2022                                                                                                                  

Place: Alarmelupuram 
 

From, 
Peeniyaru Farmers Safety Movement 
Suresh (9361380047), 
S/o. Pachaiappan, 
Co-ordinator, 
6/36, Alamelupuram Village & Post, 
Papireddypatti Circle, 
Dharmapuri District. 
 
To, 

The District Collector, 
Collectorate Office, 
Dharmapuri 
 
Sub: Petition to take action against the draining of factory wastage water in the River 

peeni by the Varalakshmi Starch industries and to stop the contamination of lake and 

well water. 

 
Respected Madam, 
 
River Peeni is passing through Papireddipatti and Alameulupuram area. The 
Alamelupuram Vannan Lake, Pallipatti big lake, small lake, Adikarapatti 
Panamarathu Lake, Irulapatti pond are getting water from this river. The farmers are 
using this lake for farming and the water in these lakes are used for drinking 
purposes. 
The Varalakshmi Starch Industries (P) Ltd. has unlawfully dug a pond of 70 feet 
depth spreading around 10 acres. They stored the river water in the pond for their 
industrial use. They drained the industrial wastage in the river Peeni. Hence, the 
livelihood of the people in the village is affected. More over the source of drinking 
water for the people and the cattle is also affected by this. 
Moreover, they stored the industrial wastage water in the large surface and drained 
into the River Peeni. Hence, the quality of ground water is badly affected. 
Hence, more than 10,000 acres of farming land in the above villages and 20,000 
farmers and general public are badly affected. 
We have raised this issue so many times to various officers. But it went in vain. 
Brief Note on the damages: 
1.Shortage of water for drinking and for Agriculture 
2.Draining of chemical waste into the river 
3.Contamination of water in the lake & pond due to the draining of industrial wastage 
4.Disease in cattle and death of cattle. 
5.People are getting skin allergies, vomiting and infectious disease . 
6.Infertility in Soil 
7.Crops are affected. 
8.Water, soil and air are polluted. 
Like this more defects. 
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The livelihood of the people in the villages are badly affected. Keeping in mind of 
these problems please take action on time. I request you to kindly inspect personally 
to protect the livelihood of the village people. 
 

                                       (Sd..) 
Co-ordinator, 

River Peeni Padukapu Farmers Safety Movement, 
Alamelupuram 

Encl: 
 

1.Google Map with marking 
2.Our Petition dated 10.10.2001 
3.Our Petition dated 12.11.2007 
4.Photograph of the damaged crops 
5.Photo of the water wastage drained in  RiverPeeni 
6.Photograph of Check Dam with wastage 
7.Photo graph of the dead Aquatic organisms 
 
Copy to: 
 
1.CM Cell 
2.Minsister of water resources department 
3.DSP-Dharmapuri 
4.District Revenue officer –Dharmapuri 
5.Divisional Engineer-TN pollution control Board 
6.CollectorPapireddipatti 
7.Block Developement Officer-Papireddipatti 
8.PWD-Pappireddipatti 
9.Special Officer Papireddipatti Municipality 
10.Village Administrative Officer-Papireddipatti 
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Translated Copy 

 
S. Anitha                                                                                               District Collector 
District Revenue officer                                                                        Dharmapuri 
Dharmapuri 
 

Na.Ka.No.0013/2022/TN Pollution Control Board Dated: 23.01.2023 
 
Respected Sir/Madam 
       
Sub: TN Legislative Assembly Petition Committee (2021-2022) Submission of reports 

based upon on the petition, inspection conducted on the draining of industrial 
wastage by Varalakshmi Starch Industries (P) Ltd., Alamelupuram Village, 
Papireddipatti. 

 
Ref: No.1.: TN Legistative Assembly Petition Committee (2021-2022) Petition No.6988, 

given by Mr.Suresh, S/o. Pachaiyappan 

               2. District collector proceeding order, Na.Ka.0013/TN Pollution Control Board, 

dated: 18.11.2022 

 

                                                      -------------------- 
Based on the petition, the TN legislative assembly petition committee 2021-22 have 

visited the Alamelupuram Village on 09.11.2022. During their visit it was informed by 

Mr.Suresh Co-ordinator, Peeniaru Pathukapu Vivasaigal Iyakam (Petition No.6988) that 

the industrial waste is discharged in the Peeni river by the Varalakshmi Starch 

Industries (P) Ltd., situated at Alamelupuram. Due to this people are getting allergies, 

digestion problem, headache, vomit, diarrhea and cancer. There are possibilities of 

death of fish in the river and cattle and farming are also affected. Moreover, they have 

grown Prosopis Juliflora (Seemai Karuvelam) and taking water unlawfully from the river 

by digging a very huge pond. Because of this the ground water level is affected. 

Moreover, the river is encroached by the industry. 

 

The TN Assembly Committee have recommended to form a committee under the 

Revenue Officer and asked to submit a report regarding this petition within one month. 

On this basis, a committee is formed with the approval of the Collector on 18.11.2022. 

On 30.11.2022, under the District Revenue officer, 11 Departments jointly inspected the 

place and the recommendations and details are as follows. 

 
1. Asst. Director of Agriculture (Farmer’s Training Centre, Dharmapuri 

The Biodiversity may be affected by the Prosopis Juliflora (Seema Karuvelam tree). It 

was recommended to plant TNAU Casurina MTP and TNAU Casurina MTP 2 of Pine 

Tree variety by step by step so as to manage the industrial waste more effectively and 

to retain the fertility of the soil. 
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2. Executive Engineer, Department of Water Resources: (Malpenniyaru Basin 

Division, Dharmapuri 

Findings in the inspection 

The Industry has been functioning since 1998. There is no bore well or open well for the 

usage of water. 

There is a pond digged measuring 160/88m,106x26m area near to the bank of the river 

Peeni without getting permission from Water Resources Department. 

Water is filled in the Pond unlawfully from the river Peeni through pipe for the usage of 

the industry. 

The River bank is encroached. 

The wastage water is drained into the river by the pipes laid down by the industry. 

 

3.Exeuctive Engineer-Water Body Division, Vellore 

Came to know that a pond is dug to store the rain water and there is no groundwater 

usage. 

There is no provision to absorb ground water in the premises 

No permission is obtained to take the ground water. 

The samples of ground water from 8 wells are taken. 

Apart from the 8 wells, the depth of the surrounding area wells are also noted. 

 

4.Tashidar, Revenue Department, Papireddipatti 

The above-mentioned industry is situated at Papireddipatti, Alamelupuram 

 

S.No. Village and Patta No. Extent of  

1 Alamelupuram,Patta No.18 1.31.50 

2 Alamelupuram,Patta No.25 13.72.00 

3 Alamelupuram,Patta No.37 6.89.00 

4 Papireddipatti,Patta No.287 9.98.50 

5 Papireddipatti,Patta No.1363 0.81.00 

Total 32.72.00         

                               
District Collector’s Personal Assistant, Land Division, Dharmapuri 

M/S/Varalakshmi Starch Industries P Ltd, Papireddipatti, 

Land Reform (Ceiling Regulation (Section 37A) 

 
 

Application made for 
seeking permission under 
Sec.37A 

; 07.06.2020 

Address of the Industry  Pappireddipatti, Alamelupuram 

Extent  Pappireddipatti 54.16 acres 
Alamelupuram 26.66 acres 

Total extent  8082 acres 
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Proposal date sent to the 
Commissioner of Land 
Reforms 

 30.09.2019 
 

Report on rectification to 
the complaint 

 Advised to file an Application for the omitted survey 
No.75/1B, Pappireddireddy village to the 
Government 

Total extent of the 
Mortgaged Land 

 21.25 acres. 
 

 
5.Asst.Director (General) Survey, Dharmapuri 

It is found that there he is no encroachment of land by the Varalakshmi Starch 

Industries (P) Ltd. situated at Papireddipatti Dharmapuri District, Survey 

No.71,120,126,127,135/1,139,140 jointly by the Executive Engineer, Department of 

Water resources along with Circle Inspector, Arur Divisional Inspector  

 

6.Asst.Director, Department of Fishers (Dharmapuri) 

The water samples were collected and sent to the centre for Aquatic organism,  

Dr.J.Jayalatha Fisheries University. They found that the hardness in the water affects 

the growth of fish. 

They added that there is no death of fish. 

 

7.Asst.Director, Directorate of Industrial Safety and Health 

The industry is advised to rectify the defects in the safety measures by the department 

during their visit on 16.02.2022. The District revenue officer found that the above 

defects were rectified during their visit on 30.11.2022. And they advised the below 

mentioned additional safety measures to be implemented: 

1.Hand railing to be installed for the steps that leads to the Sago Plant Conveyor 

underground. 

2.Hand railing to be installed for the ladder leading to the tank and other machines. 

3.Advise to provide protective accessories for the Lathe Motor Belt drive.  

4.To construct a wall or hand railing of 3 feet for the ETP pathway. 

5.To construct a 3 feet barricade for the pit made for the construction of lift to carry 

maize plant materials. 

6.To get additional plan approval for the newly constructed ETP plant. 

 

8.Admistrative Engineer,TWAD,Planning  Division,Krishnagiri 

The examination were conducted on the samples taken from 8 villages as per the 

request by the co-ordinator of Farmers movement on 06.12.2022 and the report is as 

under 
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S.No. Name of the Villages Water samples taken from Result 

1 Adikarapatti Mailkal puliyamaram 
M.P.P 

not suitable for 
drinking purpose 
(more Fluoride) 

2 Adikarapatti Near Kumaravel’s House IPP Suitable for drinking 
purpose 

3 A.Pallipatti Near Police Station-OHT Suitable for drinking 
purpose 

4 Koundampatti Tholanoor Road-O Well Suitable for drinking 
purpose 

5 Pudupattti NearAngan vadi centre-OHT Suitable for drinking 
purpose 

6 Irulapatti Near Kaliamman Temple-
OHT 

Suitable for drinking 
purpose 

7 Alamelupuram Near Thenmozhi’shouse-HP not suitable for 
drinking 
purpose(hardness) 

8 Kottaimedu Behind Mariamman Temple-
OHT 

Suitable for drinking 
purpose 

 
It was concluded that Row 1&7 are not suitable for drinking purpose. 

The industry was visited on 30.11.2022 and it is not functioning. The samples of Sogo 

flour and the maize floor were sent to Food Analysis Laboratory, Guindy and found that 

the quality was good. 

 

10.Asst.Director, Department of Health,Dharmapuri 

On examination of the general public around the industry it was observed that there is 

no impact of any disease because of the draining of industrial waste in River peeni. 

It was informed that the people of the village use Hogenekkal water because of the 

ground water contamination and high salt content. 

 

11.District Environmental Engineer,TN pollution control Board 

The industry has obtained permission to produce 11500 tones of sago Flour, maize 

flour, Sago and papad till 31.03.2021 from the Tamilnadu Pollution Control Board. 

The industry discharges 500.1 kilo litre of industrial water waste and it is recycled to 

water the Prosopis Juliflora (Semai Karuvelam plant) which extents to 50 acres of land. 

It is advised to grow tree and mala vembu in place of Prosopis Juliflora (Semai 

Karuvelam plant) by the TN Agriculture research centre. 

The sample of recycled industrial waste was collected in the month of November 2021 

and December 2021 and was found that Total Suspended Solids (TSS) ,Biological 

Oxygen demand(BOD), Chemical Oxygen Demand (COD) are greater than the Inland 

Surface Water Standards. 
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Since the conditions laid by the TN Pollution Control Board were not followed, 

guidelines dated 18.04.2022 were given. 

The industry continuously monitored by the TN Pollution Control Board and samples 

were examined. 

Complaints about the industry were also received. 

Since the guidelines were not followed, Joint head Environment Engineer (Supervision) 

Vellore has personally visited on 04.08.2022 and conducted enquiry with the 

management on 22.08.2022. 

The sample of recycled industrial waste was collected during the period Jan 2022 to 

June 2022 and was found that Total Suspended Solids (TSS), Biological Oxygen 

demand(BOD), Chemical Oxygen Demand (COD) are greater than the Inland Surface 

Water Standards.  

Since the conditions laid by the TN pollution control Board were not followed, guidelines 

dated 17.10.2022 were given 

Since the industry is operated without following the guidelines of TN Pollution Control 

and the non-renewal of license the EB connection was disconnected. 

The management has filed a case in Hon’ble NGT against the TN Pollution Control and 

got the reconnection of Electricity on 12.12.2022 and the industry is running. 

As per the request by the Management of Varalakshmi Starch Industries survey was 

conducted on 30.11.2022 of 7 chemical industries. 

The below information is derived from the examination conducted by the Tahsildar of 

Papireddipatti, District Environment Engineer and Asst.Environmental Engineer. 

 

S.No. Name and 
Address of the 
industry 

Product details Industrial Discharge 
details 

License Notes 

1 Ella Chem 
Indutries (India) 
Pvt. Ltd. 
Survey No.10, 
Chinnamanjavai 
Village, 
Pappireddy Taluk 
Dharmapuri 
District 

Bariumcarbonate-
600 tons per 
month 
Sodium Sulphate 
flakes-350 ton 
per month  
others-cleaned 
sand brick-1200 
brick per day 
 

100 ltrs per day 
(Cooling tower bleed 
off) 
Vaporation due to 
Sun. Hence no 
discharge of waste 

31.03.2025 Working 
(50% 
Production) 

2 Hy Tech 
Chemical 
Survey No.11/6A, 
Kallathupatti 
Village, 
Papireduipati 
Taluk 

Barium Nitrate-
150 ton per 
month 

No industrial waste 31.03.2025 Not working 
from 
01.03.2023 
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3 Sri Amman 
Chemicals 
Survey No.11/6A, 
Papiraddipatti 
Dharmapuri 
District 

Sodium Sulphide 
flakes bits and 
solids 

No industrial wastage 31.03.2025 Not working 
from 
01.01.2022 

4 Leather and 
textile chemicals 

Sodium Sulphide 
flaks-50 ton per 
month 
bits-15 ton per 
month 
Solid -10 ton per 
month 

No industrial wastage 31.03.2025 Not working 
from 
01.01.2022 

5 Siva Chemicals 
Survey No.11/6A 
Kallathupatti 
Village,Papiredui
pati Taluk 

Barium chloride 
crstal-99.450 ton 
per month 
Barium chloride 
solution-186.900 
ton per month 
 

10 ltrs per day 
(Scrubber liquor) 
Vaporation due to 
Sun.Hence no 
discharge of waste 

31.03.2024 from 
01.04.2022 
worked 6 
days on and 
off 

6 Sivasakthi 
chemicals 
Survey No.11/6A 
Kallathupatti 
Village, 
Papireduipati 
Taluk 

Sodium Sulphide 
flakes bits and 
solids-150 ton per 
month 

10 lts per day 
(Recyling condensate 
from evaporator and 
used for production 
 

31.03.2025 Not working 
from 
01.01.2022 

7 Agro needs 
Survey 40/4, 
Nonganur Village, 
Papiraddipatti, 
Dharmapuri 
District 

Magnesium 
Sulphate-250 ton 
per month 

No industrial wastage 31.03.2022 Not working 
from 
01.01.2022 

 

Upon inspection, it was found that no industrial waste is drained by the above-

mentioned factories. The Committee formed by the 11 Departments with the District 

Collector approval submitted their report. As per their report it was confirmed that there 

is violation of law in the industrial functioning. A report regarding this violation can be 

sent to the Government for taking action. 

We herewith enclose the reports submitted by the committee members. 

 

 

 

                                                                                                     District Revenue Officer,  
Dharmapuri 

 



Annexure - 25244



245



246



247



248



249



250



251



252



253



Annexure - 26-A254



 

Government Of Tamilnadu  

  

ABSTRACT 

RULES - Provision of Rain Water Harvesting Structures in buildings - Amendments to Building Rules - 

Issued. 

 

MUNICIPAL ADMINISTRATION AND WATER SUPPLY (MA.I) DEPARTMENT 

G.O. Ms. No.56    

                                                                                     Dated : 21.7.2003 

Read : 

1. 
G.O. Ms. No.138, Municipal Administration & Water 

Supply Department, dated 11.10.2002. 

2. 
G.O. Ms. No.140, Municipal Administration & Water 

Supply Department, dated 11.10.2002. 

- - - 

ORDER: 

The appended Notifications will be published in the Tamil Nadu Government Gazette - Extra-ordinary 

dated the 21st July, 2003. 

(BY ORDER OF THE GOVERNOR) 

L.N. VIJAYARAGHAVAN, 

SECRETARY TO GOVERNMENT. 

To 

The Works Manager, Government Central Press, Chennai-79 

Annexure - 26-B255



(for publication of notification in the Tamil Nadu Government Gazette Extraordinary and to supply 50 

copies to Government) 

The Director of Town Panchayats, Chennai-108 

The Commissioner of Municipal Administration, Chennai-5. 

The Commissioners of all Municipal Corporations except Chennai. 

All Regional Directors of Municipal Administration. 

All Assistant Directors of Town Panchayats. 

All Municipal Commissioners. 

All Executive Officers of Town Panchayats. 

  

Copy to:- 

The Managing Director, Tamil Nadu Water Supply and Drainage Board, 

Chennai-5. 

The Law Department, Chennai-9. 

The Municipal Administration & Water Supply (Budget) Department, Chennai-9. 

  

/Forwarded by order/ 

Section Officer 

(Continuation of G.O.Ms.No.56, Municipal Administration & Water Supply Department, dated 21.7.2003). 

APPENDIX 

NOTIFICATION - I 

In exercise of the powers conferred by section 191 and section 303 of the Tamil Nadu District 

Municipalities Act, 1920 (Tamil Nadu Act V of 1920), the Governor of Tamil Nadu hereby makes the 

following amendment to the Tamil Nadu District Municipalities Building Rules, 1972. 

AMENDMENT 
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In the said Rules, for rule 3-B, the following rule shall be substituted, namely:- 

"3-B, Provision of Rain Water Harvesting Structure.- Notwithstanding anything contained in these rules,- 

  

(1) in every building owned or occupied by the 

Government or a statutory body or a company or an 

institution owned or controlled by the Government 

rain water harvesting structure shall be provided in 

the manner specified in rule 3-A on or before the 10th 

October 2003; 

  

(2) (a) subject to sub-rule (1) every owner or occupier 

of a building shall provide rain water harvesting 

structure in such building in the manner specified in 

rule 3-A on or before the 31st August 2003. If the 

owner or occupier of the building fails to provide the 

said rain water harvesting structure by the said date, 

the Executive Authority or any person authorised by 

him in this behalf may after giving notice to the owner 

or occupier of the building, cause rain water 

harvesting structure to be provided in such building 

and recover the cost of such provision along with the 

incidental expense thereof in the same manner as 

property tax. This however, does not absolve the 

liability of the owner or occupier of the building from 

providing the rain water harvesting structure before 

the 10th October 2003. 

  

(b) if the owner or occupier of the building fails to 

provide rain water harvesting structure on or before 

the 10th October 2003, the water supply connection 

provided to such building shall be disconnected till 

rain water harvesting structure is provided". 

  

NOTIFICATION - II 

In exercise of the powers conferred by section 191 and section 303 of the Tamil Nadu District 

Municipalities Act, 1920 (Tamil Nadu Act V of 1920), the Governor of Tamil Nadu hereby makes the 

following amendment to the Multi-storeyed and Public Building Rules, 1973. 

AMENDMENT 

In the said Rules, for Rule 16-B, the following rule shall be substituted, namely:- 
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"16-B. Provision of Rain Water Harvesting Structure.- Notwithstanding anything contained in these rules,- 

  

(1) in every building owned or occupied by the 

Government or a statutory body or a company or an 

institution owned or controlled by the Government 

rain water harvesting structure shall be provided in 

the manner specified in rule 7-A on or before the 10th 

October 2003. 

  

(2) (a) subject to sub-rule (1) every owner or occupier 

of a building shall provide rain water harvesting 

structure in such building in the manner specified in 

rule 7-A on or before the 31st August 2003. If the 

owner or occupier of the building fails to provide the 

said rain water harvesting structure by the said date, 

the Executive Authority or any person authorised by 

him in this behalf may after giving notice to the owner 

or occupier of the building, cause rain water 

harvesting structure to be provided in such building 

and recover the cost of such provision along with the 

incidental expense thereof in the same manner as 

property tax. This however, does not absolve the 

liability of the owner or occupier of the building from 

providing the rain water harvesting structure before 

the 10th October 2003. 

  

(b) if the owner or occupier of the building fails to 

provide rain water harvesting structure on or before 

the 10th October 2003, the water supply connection 

provided to such building shall be disconnected till 

rain water harvesting structure is provided". 

  

NOTIFICATION - III 

In exercise of the powers conferred by section 268 and section 431 of the Madurai City Municipal 

Corporation Act, 1971 (Tamil Nadu Act 15 of 1971), the Governor of Tamil Nadu hereby makes the 

following amendment to the Madurai City Municipal Corporation Building (Water Conservation) Rules, 

2002. 

AMENDMENT 

In the said Rules, for Rule 4, the following rule shall be substituted, namely:- 

"4. Provision of Rain Water Harvesting Structure.- Notwithstanding anything contained in these rules,- 
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(1) in every building owned or occupied by the 

Government or a statutory body or a company or an 

institution owned or controlled by the Government 

rain water harvesting structure shall be provided in 

the manner specified in rule 3 on or before the 10th 

October 2003. 

  

(2) (a) subject to sub-rule (1) every owner or occupier 

of a building shall provide rain water harvesting 

structure in such building in the manner specified in 

rule 3 on or before the 31st August 2003. If the owner 

or occupier of the building fails to provide the said rain 

water harvesting structure by the said date, the 

Commissioner or any person authorised by him in this 

behalf may after giving notice to the owner or 

occupier of the building, cause rain water harvesting 

structure to be provided in such building and recover 

the cost of such provision along with the incidental 

expense thereof in the same manner as property tax. 

This however, does not absolve the liability of the 

owner or occupier of the building from providing the 

rain water harvesting structure before the 10th 

October 2003. 

  

(b) if the owner or occupier of the building fails to 

provide rain water harvesting structure on or before 

the 10th October 2003, the water supply connection 

provided to such building shall be disconnected till 

rain water harvesting structure is provided". 

  

L.N. VIJAYARAGHAVAN, 

SECRETARY TO GOVERNMENT 

  

/TRUE COPY/ 

 

SECTION OFFICER 
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271-(i) 
Translated Copy 

 

Public Works Department/Water Resources Department 

 
 
From 
C. Balasubramanian, B.E.,     
Executive Engineer   
PWD, WRD 
Melpennaiyaru Drainage Basin Division,                               
Dharmapuri 043242-230990                              

To 
M/s. Varalakshmi Starch Factory (P) Ltd.,                 
Varalakshmi Towers, 2nd Floor, 
No.127/1, Gandhi Road, 
Salem - 636 007 

 
----------------------------------------------------------------------------------------------------------------

---------------------- 
Ka.No.95m/ko.180/2017/va.2/dated 15.02.2017 

Sir, 
          
Sub: Public Works Department-Seeking procedure for taking water from river to     

your factory- reg. 
Ref: Your letter VSIPL/PWD/2016-17/528/dated 25.01.2017 
 
As the reference above, your letter for permitting to take water from the river to your 

factory situated at Papireddypatti Circle, Dharmapuri District-Asked to provide the 

following information: 

 
1.FMB Map of your factory received from the Tahsildar 

2.Permission letter from the Government to run the factory 

3.Details regarding the consumption of water for the factory use and distance  

   between the water body and your factory 

4.Permission letter from the department of Environment 

5. Letter of Recommendation from the District Collector, Dharmapuri 

6.Consent letter for the payment of fees for the water usage as Rs.500/1000 per   

   cubic meter as the G.O.No.1073/PWD/29.05.1982. 

7.Consent letter for arranging own resources for the water since the Govt can’t give  

   the entire water consumption from the Govt. Water resources. 

 

 
                                                                                                    (Sd..) 
                                                                                     Executive Engineer/PWD/WRD 
                                                                                    Melpanayaru Drainage Division, 

Dharmapuri 
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Photographs of the trees surrounding 
the Industry dated 30.04.2023
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ANNEXURE - 33294Photographs of the Applicant’s house and land 
dated 30.04.2023
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359-(i) 

Translated Copy 

 

Department of water Resources 

 

Show cause Notice 

 

From 
Mr.C.Lenin, M.Sc.,                                                                                  
Asst. Director, 
Groundwater Geology Sub Division, 
Vellore                              

To 
M/s. Varalakshmi Starch Industries (P) Ltd.,                 
Varalakshmi Towers, 2nd Floor, 
No.127/1, Gandhi Road, 
Salem - 636 007 

 

 

Ka.No.385/U.En/Ve/2023/Date:30.05.2023 

Sir 

                    

Sub: M/s. Varalakshmi Starch Industries Private Limited-Alamelupuram Village-  

Pappiredyyipatti Firka And Taluk-Dharmapuri District-Asking explanation about the  

using of ground water without No Objection Certificate – reg. 

 

Ref: 1. Lr. No./00/F-NDC pollution/977m/VLR/2022 dated 29.12.2022 

        2. NGT Petition No.47 of 2023(SZ) dated 21.04.2023 

-------- 

As mentioned in the above reference, on 30.11.2022, inspection has been conducted in 

Varalakshmi Starch Industries P Ltd., Alamelupuram Village, Pappireddipatti Firka and 

Taluk, Dharmapuri District. That time it was insisted to get No Objection Certificate for 

using groundwater. 

 

And as mentioned in the reference 2, as per the NGT Petition No.47 of 2023(S.Z.), on 

16.05.2023, inspection was conducted in Varalakshmi Starch Industries Private Ltd., 

Alamelupuram Village, Pappireddipatti Firka and Taluk, Dharmapuri District. During 

inspection, it was informed that the application for No Objection Certificate is getting 

ready. You are advised to apply for No Objection Certificate within 15 days from the 

date of receipt without further delay. In case of failing this, it is recommended to take 

action against your industry with reference to the documents and orders by the Hon’ble 

High court of Madras by the District monitoring group. 

                                 

(Sd..) 

     Asst. Director, 

Groundwater Geology Sub Division, 

Vellore-6 
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Photographs of ETP dated 29.01.2023
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Kaushik Sharma <kaushiknsharma@gmail.com>

Serving of Counter Affidavit in O.A. No. 47 of 2023
1 message

Kaushik Sharma <kaushiknsharma@gmail.com> 23 November 2023 at 16:35
To: Yogeshwaran Amarneethi <yogeshwaranadv@gmail.com>, ssjtnpcb@gmail.com, collrdpi@nic.in
Cc: office@varalakshmistarch.com

Dear Sir,

Please find attached the copy of the Counter Affidavit filed on behalf of the Sixth
Respondent in O.A. No. 47 of 2023. Kindly acknowledge the receipt the same.

--
Regards,

Kirithika. H
 VSIPL - Counter.pdf

KNS Law Chambers.

DISCLAIMER:

This message (including any attachments) is intended for the designated recipient and purpose only and may contain privileged, proprietary, confidential,
or otherwise private information. If you have received it in error, please notify the sender immediately and delete the message. E-mails are susceptible to
alteration. The Sender shall not be liable for the message if altered, changed or falsified. Nothing in the message or attachment is capable or intended to
create any legally binding obligation on either party. This mail and/or its attachments are not to be reported or copied made available to others.     The
sender owes no liability or responsibility for loss or damage from the use of this message, including damage from virus.
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https://drive.google.com/file/d/1uIPD9JoJDrI9MzbRioL9m28yEsblDquf/view?usp=drive_web

